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SHRI G. RAMACHANDRAN (Nomi-

nated) : Madam, welcoming as I do the 
announcement made by the Minister, I 
would likstoaskhim two questions. May I 
know whether the new scales which have 
been announced meet the demands of the 
teachers concerned? If it is so, how much, 
and is that going to be satisfactory to the 
teachers concerned? Secondly since this is 
an agreement to which the Central 
Government is a party, what would be the 
effect of this upon teachers in other parts 
of India? You have to consider that 
particular aspect of the question also. 

DR. TRIGUNA SEN : About the first 
question, I do not know whether the tea-
chers will be happy, but I have mentioned, 
Sir, that "I have no doubt that the teaching 
community will respond in full measure to 
the gesture now being made by the Govern-
ment in spite of the prevailing acute finan-
cial stringency." Regarding the second 
question, I can assure the Members that 
we are trying to raise the status and emo-
luments of the teachers oft he whole country. 
We are discussing with the Planning Com-
mission and the Ministry of Finance. We 
are at it. 

RE    ALLEGED    BEATING    UP    OF 
PRESS REPORTERS IN CALCUTTA 

SHRI NIREN GHOSH (West Bengal) : 
Madam, I want to call the attention of the 
Minister of Information and Broadcasting .   
.  . 

THE DEPUTY CHAIRMAN : What is 
it? 

SHRI NIREN GHOSH : It is a serious 
matter.   I want to know .  . . 

THE DEPUTY CHAIRMAN : How are 
you   raising  it now? 

SHRI NIREN GHOSH : I have talked to 
the Chairman in the Chamber before. You 
see, the freedom of the Press has been 
violated   in Bengal .  .   . 

THE  DEPUTY CHAIRMAN   :   You 
should have raised it when the Chairman 
was here. 

SHRI NIREN GHOSH : I could not do 
it. I can raise it only when the proper time 
comes .   .  . 

THE DEPUTY CHAIRMAN : Is it on 
the Order Paper .   .  . 

SHRI NIREN GHOSH : I can raise it 
only at the proper time before the legisla-
tive business is taken up. 

THE   DEPUTY   CHAIRMAN   :   All 
right. 

SHRI NIREN GHOSH : Madam, the 
Press reporters of Calcutta yesterday were 
mercilessly beaten up by the police and 
when they went to the Police Com-
missioner, they were told that despite his 
instruction they were doing it. Press free-
dom has been trampled under foot there. 
The police have gone berserk and mad. 
The freedom of the Press is in jeopardy. 
They cannot report. The reporters of all 
newspapers, "The Statesman", "Ananda 
Bazar Patrika", "Amrita Bazar Patrika", 
"Hindustan Standard" and others were 
have been beaten up. That is the latest 
news. Thepoliceison a rampage in West 
Bengal. The Press is in jeopardy. This is a 
serious situation. I want the Minister of 
Information and Broadcasting, Mr. K. K. 
Shah, to make a statement on this 
situation. 

THE DEPUTY CHAIRMAN : That will 
do. Now Mr. Ganga Sharan Sinha to 
speak on the Official Languages Bill. 

I would request Members to keep them-
selves within 15 minutes. I still have about 
60 names and it will not be possible to call 
every   one. 

THE OFFICIAL LANGUAGES (AMEND-
MENT) BILL, 1967—continued. 
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THE DEPUTY CHAIRMAN : I may 
request Congress Members to take 10 minutes 
each. They are about 46 in number.    Mr. 
Chinai.
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SHRI BABUBHAl M. CHINAI (Maha-
rashtra-* : Madam, I will finish within 10 
minutes. 
Madam, in the name of language during the    
past fortnight a lot of undesirable and 
fantastic things  have been happening within   
and outside the Parliament.    The 
predominant   feature is violence in words 
and deeds. I must say that this abundance of 
violence does not redound to any body's 
credit.   This House itself has been a scene of 
unseemly acts.   So also the Lok Sabha. 
Unconsidered  and  violent language  has 
been used with utter recklessness.   What is 
worse,  is the proneness  to play to the 
gallery,    instead of deliberating    dispas-
sionately,   with fitting   dignity  and deco-
rum.     A clash of ideas and honest   dif-
ferences   of opinion is a different matter. 
That in fac: provides the    raison d'etre of a 
parliamentary   democratic life.     We should  
welcome  it.    BUT all this fuming and 
frothing at the mouth is neither helpful nor 
desirable.   It is coarse and vulgar. 
Parliamentary     democracy  is   the   most 
civilised and sophisticated form of Gov-
ernment.       Any    misuse of this  form, 
particularly    at the hands of the chosen 
representatives of the people,   may hit at the 
very roots of what we stand for. 

Forthe fust time we witnessed responsible 
members    of State Cabinet    on whose 
shoulders rests the responsibility of main-
taining  law and order  taking   a hand in 
breaking    law    and order.      And when 
under the law of the land they were served 
their  just      desserts,   these   honourable 
gentlemen started talking of their special 
privileges and prerogatives.   It is a curious 
irony of the situation that the people, who 
day in and day out speak   of removing 
vestiges of privileges  here and there,   are 
so  self-conscious  of their  own privileges 
to break the law.     I would have had no 
objection against such political acrobatics 
but for the dire consequences on the mind 
of the youth   of  this country.     Already a 
great deal of senseless damage and des-
truction has taken place.    I do not really 
know what is going on in the minds of the 
people who are out to break, burn and des-
troy.      Could it be possible    that they 
imagine that  in this way the country will 
become prosperous and united? 

Another unfortunate aspect is that many 
of the State Governments seem to have 
forgotten their responsibility to give 
protection to citizens on the streets or in 
their homes. It is not much different from 
the days of the Muslim League Gov-
ernment in Bengal, when during riots the 
police   did nothing. 

And it is an easy step from shouting 
slogans and burning the Students' Union 
building in Delhi University to coaltarring 
a lady and trying to set fire to a newspaper 
office, gheraoing a woman M.P's house 
and besieging a veteran and respected 
leader like Jayaprakash Narain. Where 
will all this senseless orgy lead us to? 

I know that language can be—or rather can 
be made—an emotive issue, but let us not 
forget that every incident in U. P., MP.,   
Delhi or   Bihar is going to make people   in 
the non-Hindi-speaking   States more   
strongly   convinced that   it is imperative to 
resist and retaliate.   Let us not forget    what   
happened in Ceylon when Mr.     
Bandaranaike     announced     that Sinhala 
alone would   be the  official  language of the 
country.  Up to that moment every Tamil 
school was voluntarily teaching   Sinhala, 
and every   Tamil child was learning it.     
After   Mr.   Bandaranaike's announcement   
the Tamil schools reacted and said, "No 
more Sinhala".    Mr. Bandaranaike had to 
retrace his steps.   Again, till very recently,  
almost all the schools in Madras were 
teaching Hindi up to a standard.   Other 
South Indian States are still doing so. I am 
however afraid that, if the Hindi-speaking   
areas persist    with their agitational    
approach,    other    Southern States may well 
try to emulate the example of Madras.   
People all over India were tyring  to learn 
Hindi out of nationalism, today it is 
nationalism which leads them to  resist 
Hindi.   For all I know, they are still willing 
to learn Hindi, but if the Hindi enthusiasts do 
not change their tune, they may   soon reject 
it altogether and out of hand. 

The   fundamental   question therefore is 
whether we  want  Hindi as link language 
now,   or we want to maintain  the  unity 
and integrity   of India.    All of us must 
ponder over the imparatives before us. We 
can then make our choice  either to wait till 
the non-Hindi-speaking  areas are willing   
and ready for it, or to pay the price for 
inducting    Hindi    straightway. A. 
language, let me remind you, is not like 
drug which any body can take if suggested 
by a physician.  It requires patience, per-
severence,     goodwill and, above   all,   a 
capacity   to understand   the other man's 
point of view.    In my opinion this is what 
precisely   the Official Languages Bill at-
tempts to do. The Prime Minister and her 
Government   deserve our warmest   con-
gratulations   for introducing the measure 
to redeem the promises made by our two 
illustrious      Prime   Ministers,        Pandit 
Jawahai lal Nehru and Shri Lai Bahadur 
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[Shri Babubhai M. Chinai] 
Shastri. The whole object of the Bill, in my 
view, while accepting the primacy of Hindi, 
is to remove any misapprehensions in non-
Hindi-speaking areas that one linguistic 
group will not be allowed to impose its 
domination over the rest of the country. It is 
the result of painstaking consensus designed 
to prepare a way to a transition by which 
Hindi will become not the language of a 
privileged group which others are coerced 
into accepting for official purposes by force 
of legislation, but the common possession 
of all the people of the country. That is the 
only basis on which Hindi can really 
become the sole official language of the 
Indian Union. Meanwhile, English has to 
continue to ■exist side by side. 

Unfortunately, the very limited purpose 
of an official language has been broadened 
into a wider issue because it has been for-
gotten that one thing common among all 
the languages of the world is that it is 
possible to talk nonsense in all of them. 
Few seem to worry that the need to trans-
late every single document in English into 
Hindi will slow down the wheels of admi-
nistration. 

Obstructing the passage of the Bill will 
merely drive the contending parties back to 
their battle stations. If the champions of 
Hindi begin by burning copies of the Bill 
or holding noisy demonstrations, its 
opponents will not lag behind. Where will 
it end? Even under an authoritarian form of 
Government it is not easy to make people 
accept something which they do not like. 
Under a system of Government by consent 
it will be an utterly impossible and ruinous 
undertaking. 

It is perfectly   legitimate to hope   that 
some day a national language will emerge to 
replace English.     Champions of Hindi may 
even be right in thinking    that the successor 
will be Hindi.    Many countries <lo without 
English.   India may also do so some day.   It 
is the element of compulsion behind   Hindi 
which has made Hindi less loved .:han it 
might have been. Those who really   love 
Hindi will be wiser to work for it rather than 
against all other languages. The least they can 
do to remove fears and suspicions in the non-
Hindi-speaking parts of the    country is to 
allow    unhindered passage to the Bill now 
before us. 

Meanwhile, let us stop stonning of 
schools, public and private transport, the 
manhandling of citizens who do not 
conform to the views of the rowdies in the 

streets, punishing of even those who agree 
but have not cared to fall in line, and the 
wanton destruction of property. 

Thank you, Madam. 
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SHRIMATI   YASHODA   REDDY : 
After all, an effort at speaking in Hindi 
means some more time. 



5119 Official Languages [RAJYASABHA] (Amendment) Bill, 1967 5120 
 

 

SHRI G. RAMACHANDRAN (Nomi-
nated) : Madam Deputy Chairman, I would 
Like the Home Minister not to leave if he 
can. I would like him to listen to< what I 
have to say. 

Madam Deputy Chairman, we have 
parsed through a very serious crisis in the 
history of our country and in the history of 
our Republic. This language issue is a 
matter which arouses passions throughout 
the world; it is not only here. When the 
Pakistan Government wanted to impose 
Urdu on East Bengal there was-terrific 
trouble there. When I was in Belgium I 
saw one of the oldest Universities in the 
world —Louvein—split into two, French 
and Fleming, on the issue of language. I 
am not therefore surprised that people are 
agitated over language. But as I said we 
had a very serious crisis. The Lok Sabha 
has passed the Language Bill and I have 
no doubt in my mind it 
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will be passed here, whatever be the delays 
and the obstruction, because the majority 
of those in that House and those in this 
House will support the Bill and it will be 
passed. I particularly want to pay a tribute 
to the Home Minister; that is why I asked 
him to sit down. No one could have 
brought to bear on this problem a more 
judicious and calmex mind than the mind 
he brought to bear on this problem. I have 
observed him listening to the Opposition 
with the greatest patience. His words have 
been soft, gentle and persuasive and he has 
piloted this Bill with consummate ability in 
the Lok Sabha and I am sure he will do the 
same thing in this House. He deserves our 
highest praise. 

Having said that this has been passed in 
the other House and it is sure to be passed 
here, I clear the deck by saying I have an 
attitude of mind which is receptive to this 
Bill. I come from Tamil Nad and I know 
the situation in the Tamil country. I know 
Shri Annadurai and his mind on the matter 
and the mind of his Cabinet Ministers on 
this matter. Knowing that at one end and 
seeing the attitude of the advocates of 
Hindi at the other end of India, my mind is 
full of forebodings about the future. You 
call it—and I heard the Prime Minister also 
using the same word—a compromise. But 
the essence of a compromise is that it 
should be more or less acceptable to the 
contending parties. I am not sure we have 
been able to achieve the consent of the 
contending parties. I am glad Mr. 
Rajnarain is not here; perhaps I am sorry 
too he is away, because unless he is here 
the thunder and lightning of debate is not 
in the picture. Mr. Rajnarain thundered and 
there was counter-thunder from this lady 
sitting here, Shri-mat i Yashoda Reddy. It 
was unbelievable that this lady could have 
developed that courage and passion with 
which she spoke yesterday. I wish the 
Home Minister had heard her. She 
pulverized this Bill into atoms; she called it 
a fraud on the non-Hindi States. I came to 
the House yesterday and the day before 
with a kind of feeling that this Bill has 
been passed in the lower House and it will 
be passed here; and we should give a 
quietus to this controversy for at least a 
few years to come; and let none shout 
against each other. I thought that would be 
the attitude that would become possible but 
I am not now sure that having passed this 
Bill, you can say that we have given a 
quietus to the controversy. I am afraid 
there will be much trouble ; I am afraid 5-
4R. S./68 

there will be all kinds of situations which 
we wDl have to face. I am not suggesting 
that we can avoid that or should avoid that 
but have we given to this Bill and to this 
Resolution the utmost wisdom we are 
capable of ? My freind, Shri Ganga Sharan 
Sinha, was speaking before me. I do not 
think he is a Hindi fanatic as my freind, 
Shri Rajnarain. He is a man of great 
understanding and culture and he 
expressed grave misgivings that if this Bill 
is passed, if we also pass it here, no one 
can go back imagining that we have 
resolved the controversy. On what he said 
we all must think further. 

Now take a man like Sri C. Rajagopala-
chari. There was some expression some 
time in the House that he was a traitor to 
this country. If Rajagopalachari is a traitor 
to this country I am yet to know who is not 
a traitor to this country. I will not call Seth 
Govind Das a traitor either to this country. 
These are the two extremes. Both are great 
patriots who have done everything that 
they can for the freedom of this country. 
Let us not plunge into this controversy—
calling people traitors and so on. But we 
must reckon with this that throughout South 
India, nay, all over India, Rajagopalachari 
holds an unequalled position intellectually 
and politically. The kind of praise that was 
given to him on his 90th brithday, perhaps 
no man in this country received in rescent 
times. He says, withdraw this Bill. I am not 
sure whether it would be wise now to 
withdraw the Bill. Because if the Bill is 
withdrawn today, the situation in the 
country would become much worse than it 
is today. We have to choose between the 
lesser and the bigger evil. Government have 
brought forward this Bill and my plea is 
that we must now stand by this Bill for 
some years to come and face every 
problem, as it arises from time to time, 
with generosity, vision and understanding. 

I have one concrete suggestion to make to 
the Home Minister. I asked Mr. Ganga 
Sharan Sinha. "Did you not know that this 
kind of thing was coming through? Did 
you not discuss it with the concerned 
people?" And from what he said I find that 
a man like him was not taken fully into 
confidence. I am not particularly 
mentioning any individual's name, except 
that I have great regard for him. We have 
now to think of implementing this and I 
warn you that at every stage there will be 
difficulty in implementing it. Some of the 
points which Shrimati Yashoda Reddy 
mentioned yesterday were points which 
must make all of us think whether 
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[Shri G. Ramachandran] 
this can be implemented in the manner in 
which it appears it can be. I am making this 
concrete suggestion to the Home Minister, 
putting my faith in him, in his ability, jn his 
tact, in his capacity, never to raise his 
voice loud and shout at other people, but to 
deal with every issue from the point of 
view of the unity of this country. Anybody 
whoever he is, however big he is and 
whatever his proposal be, if it militates 
against the unity of this country, we must 
reject it and then face all the consequences. 
But if there are great patriots deeply 
perturbed over the issues, who want certain 
things to be reconsidered, we must be open 
in our minds. As I listened to Shrimati 
Yashoda Reddy and Shri Ganga Sharan 
Sinha, I got a feeling that there are matters 
which still require further consideration. 
That is why 1 am making this suggestion 
to the Home Minister. "Appoint, as soon as 
you can, as soon as the Bill is passed by 
this House also, a very high level Consul-
tative Committee or Implementation 
Committee—call it whatever you like— 
and 1 would love you to be the Chairman 
of that committee. As and when imple-
mentation takes place and difficulties arise, 
consult this high level, non-political 
language committee and be ready to accept 
changes and amendments for the smooth 
working of the law which we are now 
going to pass." 

Great passions are being  aroused  in South 
India.   I have letters   from South India 

saying that the students have begun to go on 
the rampage in South India. The drama was 
first enacted in the North. It is now going to 
be enacted in the South. Anybody, whoever 

he is, who is an accessory to this kind of 
thing is a person with whom we must deal, 

in the sense that we shall have to face every 
consequence that will arise. We have to be 

firm, we have to be gentle, persuasive. 
Coming as I do from the South I can tell 
you that the passions   there   are terrific   

against this thing.     Governments will rise  
and fall in Madras State on the issue 

whether you support or oppose Hindi.    
Why is Shri    Kamaraj already raising his 

voice against     the  Bill  and  the  
Resolution? He  is afraid  of voters  in the  

Madras State. If he does not say what he has 
said and  goes   back  to  the  Madras  State, 

he   will   find    what   the   consequences 
are.    So, let us face the facts    and the 

realities.   Anybody who says   that Hindi 
will never at any time become the common 
language  of India is  talking  nonsense. If 

not today, then tomorrow or the day 

after tomorrow, Hindi has to become the 
Jink language of this country through 
voluntary acceptance. J have Jived too 
long and worked too long with Mahatma 
Gandhi to repudiate that idea. If, on the 
other hand, somebody thinks that English 
can be wiped away with a wave of the 
hand, he is another fanatic with whom too 
we must deal. Therefore, between these 
rocks of difficulties, I wish a calm voyage 
for the ship of this legislation suitably 
amended when needed. Stand guard over 
it. Be ready to accept every amendment 
and change that becomes necessary, as we 
go on implementing it. Government have 
gone a certain way with courage. They will 
have to go further with greater courage and 
greater wisdom. Thank you. 

SHRI DEBABRATA     MOOKERJEE 
(West Bengal) : Madam, I share the appre-
hensions expressed by my esteemed friend, 
Mr.    Ramachandran,    and I add    that 
steps have to be taken immediately to see 
♦hat the provisions     contained     in the 
Official Languages (Amendment) Bill are 
implemented.  The steps that we contem-
plate   will have to be firm steps.   There is 
no room in my view  for ambivalence on 
the part of the   Government.    They stand   
committed   to  the   provisions   of this Bill 
which,   in essence, seeks to enshrine and 
embody the assurances solemnly given by 
two Prime Ministers, Neiuu-and Shastri.   If 
you study the provisions of the Bill and the 
contents of the Resolution,   that   are   
being   debated   at   the moment, you will 
perhaps succeed     in picking holes. There 
are very many things in them which need 
not have found a place either in the Bill or   
in the Resolution.  Nevertheless, they are 
justified, in view of the situation that 
developed in the country which witnessed    
alJ kinds of disturbances   from all quarters.    
The students were on the rampage.   There 
was the burning of this amending Bill in the 
other  House.     There  was  a  marathon 
debate there extending over days.   Outside 
the     Houses of Parliament, there have 
been equally great demonstrations of anger 
and violence. It is well known that when 
passions   are roused, it is difficult to cool 
them.      Language     is   something   more 
intimate     than   religion.      An   agnostic 
might  deny   the  existence   of God;   an 
atheist  might say  that he can do without 
God, but a man, be he a firm believer in 
God or a denier  of God, has to do  with 
language.  Therefore,  language, is a thing 
which is susceptible of dangerous handling 
and  this  country  has  witnessed  in   the 
recent past the kind of treatment which 
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this Bill received at the hands of wide 
sections of the community. 

Madam, I wish to emphasise one aspect 
and that is; this. The Constitution makes it 

perfectly plain that Hindi will be the 
official language,    but at the same time it 

provides that Parliament will have the 
power to extend the period for the use of 

English until the whole country is ready to 
accept Hindi.  It is in pursuance of this 

provision that the amending Bill is before 
us.    Leaving aside, for the moment, the 

details of the Bill, you have to concentrate 
upon its essential features    and if you do 

that, you will at once come to the 
conclusion  that  the  real  purpose  is  to 

provide a period of training and probation 
to ths whole of the country, so that it may 

evolve at no distant a date, one official  
language,  without,  an  associate, which 

would be acceptable to all sections of the 
community.    Passions which were raised 
lately in the country seem to suggest as if 

we will have to do without   Hindi, as if we   
will have to do without English, and   

possibly   it   will   become   necessary for us 
tc  have an Indian Esperanto, a Kind    of 
artificial language devised for the use of 

Indians.  Let us hope that when this Bill   is 
passed into law, all sections of the 

community, people inhabiting the Hindi 
areas   as well as those inhabiting areas    in 

the South and the East, will be reconciled    
to the position that one day soon enough, 

sooner than later, we have to accept Hindi 
as our sole official language,     But it must 

be remembered that it  is  essentially  
necessary  to  give the different parts of the 

country time to get ready to receive Hindi 
with open arms, and unless you are 

prepared to do that, you are likely to bring 
the country to the door of disaster.   We  

know what we are heading for;    and 
having known all that,    it is essentially 

necessary for Members of Parliament just 
as for leaders of the  community outside  to  

put their heads  together and try to tell the 
country firmly that Hindi has to come; but 

meanwhile people must be given time to be 
ready for Hindi. 

SHRI SUNDAR SINGH BHANDARI 
(Rajasthan) : I want to know whether 
Hindi is not yet the official language of 
India. This I am prepared to concede that 
it is not the sole official language of India. 

SHRI DEBABRATA MOOKERJEE : 
Hindi is the official language of India but 
it is not the sole official language for the 
very good reason that all sections of the 
sommunity are not prepared to 

accept it. Perhaps we should at this stage 
recall what the Father of Indian Renais-
sance did in the year 1823. In 1813 the the 
British Parliament was renewing the 
Charter of the East India Company. They 
set apart a sum of Rs. 1 lakh for the revival 
and promotion of literature and the 
introduction of a knowledge of science 
among Indians. The Committee itself was 
divided. Some of the members were dubbed 
orientalists; others were dubbed 
Anglicists. In 1823 Raja Ram Mohan Roy 
wrote to Lord Amherst that Government 
should impart modern knowledge in 
sciences through English. You cannot 
deny true vision and perspective to Raja-
Ram Mohan Roy. 

If you wish to hustle English out of the 
country at a moment's notice, I say you 
will be committing the worst mistake. It is 
a window to knowledge, scientific and 
technological. We have to have a link 
language here for our own use in the 
country. We have to have an international 
link language; that must be English. 
Therefore, if you go on desperately trying 
to drive English out here and now, you 
will be doing the greatest disservice to the 
country. English has come to stay. The 
English language cannot be compared to 
foreign goods of which you can make a 
bonfire in the 'swa-deshi' spirit. Today 
English is not merely the language of the 
English people. It is an international 
language which is a rich heritage of the 
entire human community. So, we need not 
be allergic to English at all. At the same 
time we must keep this in mind that we 
have to have our own language which is 
the official language, and that language is 
the Hindi language. If you go on trying to 
force Hindi down unwilling throats, you 
will be doing a great disservice to the 
country. 

SHRI SUNDAR SINGH BHANDARI: 
Nobody is doing that. 

SHRI DEBABRATA MOOKERJEE : 
You will bring about a situation which 
will go, I fear, completely out of control. 
You will find that brothers and sisters are 
flying at one another's throat. You find 
that people in the South are dissatisfied 
with the way in which Hindi is being tried 
to be forced down people's throats. You 
find similar sentiments in the East also. 
So, there should not be any hurry at all in 
making people ready to accept Hindi. 
I would also ask you to consider whether 

it is right to depend too much upon spoon-
feeding.    Language is something like an 
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[Shri Debabrata Mookerjee] 
organic growth. It has to grow from day to 
day, from year to year. You cannot make it 
a live thing overnight, and if you have 
hopes that you will succeed in doing that, I 
fear your hopes are bound to be belied. 
Madam, I wish to remind the House 
through you that Tamil has a rich litera-
ture. It is a heritage of which every Indian 
ought to be proud. Sanskrit is also a very 
rich heritage of which I dare say everyone 
of us here is proud. I will remind the House 
that the Bengali language with its strength 
and sweetness commands a unique posi-
tion. But was there any official patronage ? 
No. Bankim Chandra Chatterjee and 
Rabindranath Tagore did not flourish 
under the spreading wings of official 
patrons. They brought the language to the 
eminent position which it now enjoys, 
under angry bureaucratic eyes. So, I say 
whatever be the type of spoonfeeding that 
you are trying, whatever help you propose 
to get from Government, it will not enable 
you to put Hindi on a firm footing. You 
must always remember that it is only the 
great writers who make the language great, 
vibrant and alive. Geoffrey Chaucer wrote 
in East Midland dialect, and that dialect 
came to be recognised as the language of 
literature of the English people. Therefore, 
it is no use saying that Government has to 
do this, Government has to do that. In 
order that Hindi might live and flourish 
you have to see that people are attracted to 
Hindi, that Hindi is given a reasonable 
time to grow. That being so you must wait. 
Hindi, 1 say, has to wait in the wings until 
it attains maturity. Therefore, I say, 
Madam, that there need be no hurry to 
force the pace of Hindi; there need be no 
misconception either. We are quite clear in 
our mind that Hindi is the official 
language, we have all to learn it, but there 
need be no anxiety on our part to drive 
English out. The cry of "anrsff f2T3f)" is 
there. Let the spirit of the crusader not 
appear there. Let us allow the language to 
grow. We hope some day soon enough, 
sooner than later, Hindi will branch out 
into a beautiful tree and that the blossoms 
it will bear will make all of us proud. 

2 P.M. 
SHRI M. C. SHAH (Gujarat): Madam, 

in the first place I would like to apologise 
to the House and to the Chair becuase I 
was not present when called upon yester-
day. I was attending the Public Accounts 
Committee meeting. Madam, our best 
literature, a great heritage, about which 
the country can legitimately feel proud 

is enshrined in Sanskrit. The Vedas, the 
Upanishads, the Puranas, the two great 
Epics, the Ramayana and the Maha-
bharata, the Shankar Bhashya, the Dvait 
Bhashya and the Advait Bhashya, the 
dramas of Kalidasa and Bhavabhuti, are 
all written in Sanskrit and they inspire our 
people even now. The lives of crores and 
crores of our people are still affected by this 
great heritage for which the country is 
legitimately proud. In the times of the 
Buddha it is said that he travelled through-
out the country and preached his sermons 
through the local language which was 
Pali. At that time Pali and Prakrit were 
known to the people and the Buddha, 
therefore, preached his sermons through 
that language. 

Coming to the recent past we find that 
during the Moghul period Persian was the 
official language, and during the British 
period English became the official language 
of this country. But if you take an objec-
tive view, we shall find that at no time this 
country of ours had one national language. 
We had our regional languages. Hindi was 
spoken in certain parts of the country. In 
spite of this we have seen that during the 
great freedom movement, when Gandhiji 
moved from one corner of the country to 
the other, he spoke in Hindi, and the 
meetings were attended by thousands of 
people. He went to the remotest corners of 
India, in the rural areas, in the villages, 
where he spoke to our people through 
Hindi. And he had his great impact 
because he could carry the entire nation 
with him into the freedom movement. 
What did he say? He said that Hindi, 
Hindustani in the Devangari script should 
be our national language; it should be our 
official language. But we have not yet tried 
to implement it. 

Madam, we know that after getting 
independence when our leaders framed 
this Constitution, there was a sort of con-
census that Hindi should be the official 
language, the national language. But 
unfortunately it was not acted upon and 
implemented at that very time. There were 
no fissiparous tendencies in those days. 
Nobody objected to this. But then a period 
of 15 years was laid down by which time 
Hindi could find its place and Hindi could 
replace English. But unfortunately for us, 
no sincere efforts were made during these 
15 years to boost up Hindi, to enable it 
replace English. 

Madam, I have been to the South. I 
went to Madras. Whenever I go to the 
South I make it a point to visit Hindi 
films. When I went to Madras to see the 
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Hindi films, the house was entirely full 
and nobody objected to it. As a matter of 
fact, our film industry has done a great 
service because Hindi films are seen and 
appreciated throughout the length and 
breadth of the country. Therefore, it is also 
necessary for our Hindi friends to 
appreciate that Hindi can prosper only if it 
is a simple language, a language which can 
be understood by all our people. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : Exactly that is what we mean. 
It should be an easy, simple language that 
everybody should understand. 

SHRI M. C. SHAH : I have heard that 
when there were no Railways in India 
pilgrims went from South to North, from 
East to West on foot. They had to spend 
months and months, perhaps years 
sometimes, and they had no difficulty 
whatsoever in any part of the country 
because they spoke simple Hindi which 
could be followed, which could be under-
stood in any part of the country. 

Madam, language should be a means to 
unite and not disrupt. Therefore, the 
national interest requires to preserve and 
maintain the national solidarity and the 
unity of the country. That should be our 
lirst purpose. 

Language should be a means to encourage 
the unity and the solidarity of the country. 
It should not be a means to disrupt the 
unity ar.d divide the country. 

I remember in the South the Hindi 
Prachar Sabha used to do wonderful work 
and many people in Madras, in Mysore, in 
Andhra Pradesh used to learn H ndi 
because of the efforts made by the Hindi 
Prachar Sabha. But effort to promote Hindi 
succeeded under persuasion and no; by 
force. I come from Gujarat, a non-Hindi 
speaking State. In my State Hindi is taught 
in all the secondary schools and even in 
colleges, and there is no opposition 
whatsoever. U.P., Rajasthan, Madhya 
Pradesh, Bihar and Delhi have Hindi as 
State language. Gujarat, Maharashtra. 
Kashmir and the Centre do not oppose 
Hindi to be accepted as the official 
language of the country. Nagaland has 
accepted English as its official language, 
while tie Southern States have no objection 
to continue English for an indefinite 
period. 

Out of the 73 Universities in the country, 
35 Universities impart education in the 
different   Indian     languages, and  17 of 

them have adopted Hindi as their medium 
of instruction. To allay the fears of our 
friends in the South our late Prime Mini-
ster, Shri Jawaharlal Nehru, and his 
successor, Shri Shastriji, gave some assu-
rances that Hindi will not be forced upon 
the Southern States. This Bill is intended 
to give statutory recognition to those 
assurances given by our leaders to our 
people in the South. 

In the united India and a democratic 
administration meant to serve nearly 50 
crores of people, the official language or 
the national language could only be an 
Indian language and not English. And if 
we look objectively we find that Hindi is 
spoken by a great majority of our people. 
Therefore, under these circumstances, 
Hindi is the only language which can 
become the official or the national 
langauge of our country. 

But, Madam, when we are discussing 
this language issue, we have to be very 
careful to see that we carry generally most 
of our people with us. The objections to 
Hindi from our friends in the South we 
should try to understand and to appreciate. 
It is no use brushing aside the views of our 
Southern people and saying that Hindi 
shall be or should be made the official 
language here and now. They are all 
patriotic people. They have equal interest in 
the welfare of the country as we have. 
Therefore, in such matters we have to be 
very careful. We should try our best to see 
that we carry them with us in the forward 
march in introducing Hindi in our country. 
Madam, if you want our democracy to 
succeed, discussions, persuasions and 
adjustments are very necessary. We cannot 
insist one view and force it on the others. 
We should try to meet the others viewpoint 
and we should try to appreciate it. 
Therefore, in running a democracy, 
compromise and adjustment are very 
essential. As a matter of fact, this Bill 
represents a compromise between the 
various views held throughout the country 
and I personally feel that this is the best 
solution which, under the present 
circumstances, could be evolved and the 
Bill represents that idea of meeting the 
viewpoints of the various sections of our 
people to a possible extent. It is a historical 
accident that we have learnt English, but as a 
matter of fact, by learning English we have 
not lost but we have gained. By the use of 
the English language, we have been able to 
see how the world progresses on and the 
progress in the world at large in science and 
technology.     Therefore, we should 
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utilise the knowledge of English for better 
purposes and as a link with the outside 
world. English has, therefore, to stay. We 
cannot do away with English. For 
international purposes and for gaining 
knowledge in science and technology, 
India has to continue to have this English 
language. I, therefore, feel that in a matter 
of this delicate nature, it is the duty of the 
representatives of the people, the Members 
of Parliament, to consider all these aspects 
in a very objective manner, with a desire 
to carry the great majority of our people 
with us. This Bill, I feel, fulfils all these  
objectives. 
Then, Madam, I do not have authentic 

figures regarding the amount spent by our 
Government for the spread of Hindi and the 
other Indian languages in 1966-67 and 
1967-68. According to the figures that I 
have got, an amount of Rs. 90 64 lakhs was 
spent in the year 1966-67 for Hindi and Rs. 
1,36,49,000 in the year 1967-68. For the 
other Indian languages, a sum of Rs. 10 
lakhs only was spent in 1966-67 and I am 
told only Rs. 6 lakhs was spent in 1967-68. 
I wish the Government would reconsider 
this matter. We are proclaiming from the 
house tops that we want to develop the 
regional languages. If this is the amount 
that is spared for the development of the 
regional languages, I am afraid we are not 
doing justice. Therefore, I would appeal to 
the Government to provide necessary funds 
for the development of the regionel lang-
uages. Thank you. 

THE   DEPUTY  CHAIRMAN   :   Mr. 
L. N. Das. You wanted only five minutes. 
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SHRI P. N. SAPRU (Uttar Pradesh) : 

Madam, language is an issue which rouses 
emotions. With language people's whole 
culture is bound up. In it are enshrined 
some of the noblest thoughts of a people 
through the ages. It is not surprising that in 
a multi-lingual State like India the 
question of language should be given us so 
much trouble. 

What has pained me is the violent de-
monstrations for and against Hindi and 
particularly on the part of the younger 
generation on whom the responsibility 
Ultimately for running this country rests. 

The Bill and the Resolution we have to 
discuss have got to be viewed in a spirit of 
helpfulness and superiority. Even though 
I do not agree in everything that he said, I 
agree and congratulate Mr. Hajnarain on 
the sobriety he displayed  speaking on this 
question. 

When we were framing the Constitution, 
ye adopted Hindi as the official or link 
anguage for this country. We had accepted 
hat language in the days of our national 
truggle as part of our freedom movement, 
snd naturally there was much attachment r 
it. It is the most vitally spoken language i 
India and it was obvious that the Quit idia 
Movement could not have accepted nglish 
as a link language for all times. 

A tribute is however due to English for 
the work that it did in bringing intellectuals 
of the various parts of the cuontry to gether. 
It also supplied to us statesmen, pdlitcians, 
judges, administrators, scientists, busi-
nessmen, trade union leaders and freedom 
fighters for this countury. But it has to be 
remembered that we are a multi-lingual 
state and to the building up of India not 
only Aryan but Dravidian and other 
cultures have contributed. 
[THE VICE-CHAIRMAN  (SHRI   At^kR   ALI 

KHAN) in the Chair.] 

Even a small State like Switzerland has 
three or four official languages. Canada has 
two languages. In our Constitution regional 
languages have an equal! claim with Hindi 
which cannot be ienored. Urdu too which is 
a language developed in the Camps of 
Delhi cannot be ignored. Nor could we 
forget that English is a great language 
which is necessary for our cultural, 
scientific development and the efficiency 
of our political and administrative systems 
which are based on democratic foundations 
and which give importance to what we call 
the rule of law. The rule of law will suffer if 
the knowledge of English gees down. It is 
therefore right that Jawaharlal Nehru, a far-
sighted statesman as he was, and Shri Lai 
Bahadur Shas-tri, a statesman of hard 
common sense and reality should have 
given an assurance to the non-Hindi 
speaking people and in fact to all the States 
that Hindi shall not be imposed on the 
people of the States without   their   
consent. 

In fact a definite assurance, if you so 
like to put it, was given to the people of this 
House and non-Hindi speaking people to 
continue English and do their work in 
regional languages as now they chose to do 
so. It was not like a Polish veto but a veto 
based on faith in the capacity of our people 
to view questions from the larger angle  of 
national unity. 

Let me say frankly that much as J 
appreciate the feelings of the Hindi-speaking 
people, I am entirely with the people of 
Madras and other non-Hindi speaking 
regions in regard to their demand that Hindi 
should not be imposed on them. I think it 
wrong to view this question from the point 
of view of Hindi chauvinism. Hindi cannot 
and must not be imposed on any region 
until that region is prepared to accept it. 

Therefore, we should be large-hearted 
enough to understand the feelings of tfte 
non-Hindi speaking regions of our country. 
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I am therefore bound to say that we have, 
in the Resolution which we are   going to 
adopt for U.P.S.C. examinations and other 
examinations, given an edge to the Hindi 
regions over the South and Bengal. 

I agree with the three-language formula 
but even the three-language formula is not 
completely acceptable to the South or for 
that matter to other non-Hindi speaking 
areas. 1 do not think it is quite fair to Urdu 
either. 1 am therefore in favour of all those 
amendments which have been promoted to 
ensure that there should be equality among 
the various regional languages of the 
country. Hindi-speaking people should not 
get an advantage in a quasi-federation of 
delicate balances in securir.g 
administrative jobs and other jobs over the 
non-Hindi-speaking people. 

I will not conceal from the House the 
fact that from the purely educational point 
of view I am alarmed at the fact that it will 
be possible for those Hindi-speaking people 
to enter the superior services with perhaps 
inadequate knowledge of English which I 
regard in the present state of our society as 
essential for the development of both the 
natural and social sicences, law, medicine, 
industry and so on. Our aim is to develop 
as a modern nation fit to complete on equal 
terms with the most advanced   countries   
of   the   world. 

In 191)7 I was asked personally by that 
wise and sagacious statesman, Pandit 
Govind Ballabh Pant, whose memory I still 
cherish, to work as a member for the 
special recruitment board for the I. A. S. 
and other Central Services. In asking me 
personally to take up this work, he told me 
something which I hope the House will 
forgive ms for revealing now. He said : "I 
am asking you to take up this work as I 
know you have experience of this kind of 
work and will do justice to it. I want you to 
remember that as I visualise the future, I 
am apprehensive that our political 
standards may go down, but I do not want 
our administrative standards to go down. 
Ensure in your selections that we continue 
to get first-class men for our administrative 
services." Obviously, what he meant to 
convey was that it will be a calamity for 
this country if the standards of our services 
go down. 

In the Resolution proposed by Mr. 
Chavan for our examination, knowledge of 
Hindi or English will be necessary. Hindi-
speaking young men will have an 
advantage over those who come from non-
Hindi-speaking areas, for English is 

as foreign to the people of the South and 
Bengal as to the people of the North. 

What I apprehend is that educational 
standards, which have gone down very 
much in recent years, will go down further, 
and it may be that we shall not be able, in 
many cases, to have in our services 
persons of a liberal education equipped 
with the scientific knowledge of the world. 
We have to compete with the advanced 
countries of the world and so we should 
ensure that we get for our services persons 
of the  highest  quality. 

I see no reason why Tamil, which is 
one of the old languages with a rich litera-
ture going back to thonsands of years, 
Telugu, or Bengali—to mention only a 
few— the Bengali which has provided 
inspiration for our Hindi writers, should 
have a position which is less than that of 
Hindi. Why should the people of non-
Hindi areas be placed in a position of 
greater disadvantage than those residing in 
Hindi areas ? This is not the way to 
maintain national unity. This is not the 
method whereby we shall be able to achieve 
national integration in a country which 
cannot be governed on unitary principle 
and which will have to accept federalism 
as the principal feature of the Constitution. 

I cannot therefore hosestly say that I am 
happy with all that is happening. I attach 
the greatest importance to national unity 
and integrity. I am proud of the fact that we 
have acquired knowledge of foreign 
tongue; knowledge knows no frontiers. I do 
not think that the compromise solution 
which we have accepted will solve our 
problems. It may do so temporariIy, but 
temporary solutions cannot be permanent 
solutions. I would be untrue to myself and 
to the faith which I have nourished in the 
greatness of our country if I were not to 
give expression to my feelings on this 
question. 

I know that a man's best creative efforts 
can only be made in his mother tongue. But 
I also know that our mother tongues require 
further stimulus and inspiration from 
foreign sources at this stage of our 
development. Frankly, while appreciating 
the feelings of those who like to stick to 
Hindi as the sole language, I would plead 
with my friends both of the North and the 
South for a rational approach to the 
question of the retention of English for   the   
higher   service   examinations. 

I know that this is a measure which was 
perhaps inevitable in the circumstances in 
which we find ourselves, but I think 
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[Shri P. N. Sapru] that it is still possible 
for us to explore avenues of settlement 
with the people of the South and with the 
people of the non-Hindi-speaking areas. I 
had an interview with Mr. Manoharan on 
this question, which heartened me. I do not 
think that the people of the North will be 
unreasonable and I know that it is 
important for us to have simnle Hindi, and 
I would like that simple Hindi to be drawn 
and to emanate from all composite sources. 

AN HON. MEMBER : It says so in the 
Constitution. 

SHRI P. N. S\PRU : And in doing so 
we should not foreget the contributions 
which were made in this part of the country 
at all. events, by Urdu and Persian and 
Arabic. Those are languages which have 
contributed to the main stream of Indian 
culture. 

I was very much impressed with the 
speech of my friend, Mr. Ganga Sharan 
Sinha, and I would like to say once again 
that in his speach on this Resolution Mr. 
Rajnarain has shown a sense of response 
which I greatly appreciate. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Mr. B. K. P. 
Sinha. 

SHRI B. K. P. SINHA (Bihar) : I do not 
propose to speak on this, Mr. Vice-
Chairman. We come from Hindi regions 
and we are Hindi chauvanists, Hindi 
imperialists. The roles have changed. 
Those who all their life worked under the 
Britishers are the patriots of today. We who 
fought for the nation are imperialists and 
disruptors of the nation, and our voice is 
not the voice of reason. Therefore it is no 
use our intervening in the debate. Let those 
who ink they bring a positive, inpepeue nde 
inentversf.l app oach to the problems only 
speak for the Hindi areas. 
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SHRI K. DAMODARAN (Kerala) : Mr. 

Vice-Chairman, I generally support this 
Bill. I would have been happier if this Bill 
had been presented to this House in its 
original form, if it had not been watered 
down by some of the amendments accepted 
in the other House. I hope necessary 
changes will be made in this House so that 
the real purpose of the Bill may be served. 
The purpose of the Bill was to implement 
Jawaharlal Nehru's promise that Hindi 
would not be imposed on non-Hindi-
speaking people against their will and that 
they would be allowed to use English as a 
link language till they are prepared to 
switch over to Hindi. The spirit underlying 
this promise was to maintain the unity of 
India, not to perpetuate English as the 
official language but to persuade the non-
Hindi-speaking people to learn Hindi 
without any compulsion whatsoever. That 
was the idea of Mahatma Gandhi and most 
of the other great leaders quoted by Mr. 
Rajnarain yesterday. Mr. Rajnarain also 
stated that he too was against compulsion. I 
welcome that statement of course but some 
of his amendments give the lie to his 
intentions. His amendments seek to replace 
English here and whether the non-Hindi-
speaking people like it or not, whether 
India's unity is maintained or not. 

SHRI RAJANARAIN  : That is not my 
amendment. 

SHRI K. DAMODARAN  : I have read 
your amendments. 

Sir, Kerala, from where I come, is not 
against Hindi. Thousands of Malayalees 
have learnt and are learning Hindi, not 
because we are afraid of a few fanatics in 
North India, but because we realise that it is 
necessary for the unity of the Indian people. 
Sir, they also learn English, not because 
they are slavish or as a friend said : 

 but because 
they do not identify patriotism with narrow 
chauvinism. Speaking for myself, I began 
to learn Hindi as far back as 1929 because 
by that time thanks to Mahatma Gandhi the 
study of Hindi had become a part of our 
national programme. Whenever I went to 
jail I used to become a Hindi teacher and 
with my limited knowledge of Hindi I used 
to teach others and I am proud to say that 
some of them who learnt Hindi from me are 
now renowned Hindi teachers in Kerala. 
There are thousands of Hindi teachers in 
Kerala and thousands study Hindi. There 
are perhaps more students learning Hindi in 
Kerala schools than perhaps in U. P. I 
admit that the number of Hindi-speaking 
people is more but those who read and 
write Hindi are certainly more in Kerala. In 
U. P. it is not more than 10 or 13 per cent, 
or at the most 15 per cent. Out of 100 
persons, eightyfive do not know how to 
read and write Hindi in U. P. Yesterday Mr. 
Mariswamy was saying that Rs. 10 crores 
were spent in 10 years for the propogation 
of Hindi. I am not against more money 
being spent for the cause of Hindi, more 
than the money spent for Malayalam. More 
money should be spent for Hindi but it 
should be spent usefully. After spending 
Rs. 10 crores 85 per cent of the people are 
still illiterate. The energies of the Hindi 
fanatics could have been better utilised in 
going to their own areas and trying to 
remove this illiteracy which is a curse on 
our whole nation. Then they will also 
understand that the artificial Hindi for 
which they fight today is far removed from 
the simple Hindi spoken by their own 
re">ple. Gandhiji wanted simple Hindi or 
Hindustani but you did not care for his 
advice. You are trying to transform Hindi 
into a Babu Hindi understood only by the 
upper middle classes and with which the 
common people of the Hindi-speaking areas 
have nothing in common and you want to 
impose it on us also. Sir, a brute majority 
can pass a Bill into an Act without any 
difficulty but no power will be able to 
impose it on an unwilling people. The 
attitude of the Hindi fanatics, the violence, 
the smearing campaign, the Angrezi Hatao 
Movement, the attack on South Indian 
schools, the forceful removal of number 
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plates of cars and signboards etc   which we 
witnessed during the last  few days have  not  
furthered  the  cause  of Hindi or that of the 
unity of the country   These activities  have  
aroused  suspicions    and doubts in the minds 
of the people of the South   of the non-Hindi-
speaking people. The fanatics have unleashed 
forces which have not only antagonised the 
non-H.ndi-speaking people but threatened the 
unity of the Hindi-speaking areas itself. Don t 
forget   that   there are about 192 dialects in 
these Hindi-speaking areas.   Some of them 
have already begun to develop into beautiful 
languages;    some of them like Mnithili   
Raiasthani, etc.   have    already atta Sd  reg 
onal  status  and  have  been recognised Is 
such.   Maithili, for example, has been 
recognised by the Sahitya Acca-demv     I am 
sure   other languages also will follow.    
More and more people in the Hindi areas have 
begun to demand  a Place  for  their  own  
regional languages. I do not know how you 
are going to solve his    problem.    We saw 
how you have been treating    the  demand of 
the Urdu-<ne^kins people.   Are you going to 
adopt he samePattitude to Maithili, Bhojpuri, 
Raiasthani and other languages also or are 
vou prepared to develop them and recognise  
their  status ?   As for me, I  am not afraid of 
thouand flowers  or ten thousand flowers.   
They are necessary for the deye lopTnent 
even of Hindi. I do not agree with he view 
that no official or link language is necessarv 
today, that all languages should have eSal 
status and that the problem of the Unk 
language should be left to. the future.   I am 
for Hindi to be made into a link language but 
it must be done gradually without impairing 
the unity of India We were   told yesterday 
how   England replaced French by English 
and my friend, Mr   Thengari, thought that 
English can similary be replaced by Hind., by 
a decision of ou   Parliament here.    But 
fortunately „r unfortunately, India is not   
England. Indfcis a multinational State.   There 
are Afferent nationalities,  different 
languages, different   cultures,     different     
religions, customs, traditions, etc. The unity 
of India exTsts only in this diversity.   Those 
who fail to see unity in diversity, those who 
stress only unity at the cost of diversity or 
only SXsUy at the cost of unity, both are 
doing a disservice to the cause of India. The 
unity of India can be maintained only by   
recognising   the   diversity   of  India; That   
means  mutual   tolerance, patience, a spirit of 
give and take, a spirit of accommodation; not 
smearing    campaigns, not attacks on South 
Indian schools but it requires statesmanship 
not, madness, not 

a long irritating tongue but a little brain in the 
head. Thank you. 3 P.M. 
DR.  GOPAL  SINGH (Nominated) : Mr.    
Vice-Chairman, in t he, first place, let me 
make it clear that  T am neither for  nor 
against  any language as  such. Hindi 
especially is the language of my scripture 
and, therefore, special  sanctity attaches to 
Hindi. So far as I am concerned, I  am a 
scholar in Hindi   also,    besides other 
languages and, therefore, if I say anything 
about Hindi, I  should not be misunderstood 
that I am   against Hindi as a language.   At 
the time of the Constitution-making, it was 
decided, if not unanimously, at   least by a 
majority   that Hindi shall be the language of 
the federal Government.   That has happened 
during the last seventeen or eighteen years 
that the minds of people have been turned 
against  Hindi.       Something  must  have 
happened.    It is not that people have become   
unpatriotic     in   the   meantime. On the 
contrary, whenever there has been any 
assault from outside on this country, people 
have stood together, no  matter to which 
region they belonged,  no matter which 
language they spoke.    They stood up  
against  aggression  from the  North, South, 
East and West.     At that time, of course, we 
saw that here is a nation working in  unison 
against foreign aggression. Therefore, 
anybody who speaks here in favour of one 
language or another language as the federal 
language should  not be dubbed   as   
unpatriotic   or   a   post-1947 patriot as one 
of the hon. gentlemen was good enough to   
remark.     (Interruption). Please.   I am going 
to  analyse why is it that there is now a 
suspicion in the minds of people, a resistance 
to the so-called imposition of Hindi.    Three 
things have happened.     One is that Hindi 
has not evolved as an all-India language.   It 
is a provincial language still and it is becoming 
more and more provincial.   It is unfortunate, 
but it is there. The fact is that anybody who 
stands up in favour of Hindi comes from the 
Hindi area.    Why is it that nobody from the 
non-Hindi-speaking area stands up  
unequivocally for Hindi today as he used to 
do twenty years ago. Something   must   have   
happened. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI  
VIDYA   CHARAN SHUKLA) : 
Yes, in Maharashtra. 

DR. GOPAL SINGH : I am coming to 
Maharashtra. 1 am coming to Punjab first 
of all because we in the Punjab accep. 
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ted Hindi as the official language for the 
Union of India, but what happened ? The 
Punjabi-speaking Hindus, because they 
were Hindus, stood for Hindi and not for 
Punjabi. They disowned their mother-
tongje, in favour of Hindi, and that brought 
about the division of Punjab. It was a very 
unfortunate division against which I stood 
and fought, but we could not resist this 
division because people's feelings against 
those who disowned their mother-tonjue 
Punjabi in favour of Hindi in that region 
could not be contained and could not be 
suppressed. Riots occurred only recently in 
Bihar over the question of Urdu. Urdu is so 
much akin to Hindi that anybody who 
stood for Hindi must have also 
simultaneously stood for Urdu, but they 
did not stand for Urdu at all. Similarly, in 
the case of other languages, South Indian 
'angeages or the Bengali language, people 
from the Hindi region try to foist it with 
such indecent haste that people think that it 
is not merely a question of one language 
versus another. It is somsthing more, 
something for worse. They call it linguistic 
imperialism and so on and so forth. We 
should go into the sentiments of other 
people also. We are   a   democracy. 

I may give you an example of bow 
democarcy functions in a small country 
like Switzerland : There are three main 
federal languages, viz., Italian, French and 
German. The fourth was a language 
spoken by one per cent of the population, 
which is called Romanche. These people 
also stood up and pleaded with the Central 
Government to accord recognition to 
Romanche, which is spoken only by one 
per cent of the people, viz., 50,000 persons. 
What happened ? A plebiscite was con-
ducted and 99.8 per cent of the Swiss 
people voted in favour of Romanche, the 
language only of one per cent of the 
people. It was accorded federal status. This 
is democarcy. We are here talking in terms 
of majority and minority, in terms of the 
North versus the South, the South versus 
Bengal and Bengal versus Punjab. We are 
not talking in terms of one India. Speaking 
all the time in terms of one India, we work 
against India and, in fact, it is on account 
of the pressure that has been exercised on 
the Government, they have now 
compromised on their earlier stand and 
have brought forward a Resolution with a 
new change, which is devastating. I cannot 
visualise a department, part of which is 
functioning in Hindi and the other part is 
functioning in English. Mr.   Rajnarain 
yesterday warned us and 

warned us, I think, in good time. His 
warning is always very much in time. He 
warned us that the Hindi areas are not 
going to send any English translation 
along with their Hindi version of do-
cuments, etc. This is clearly a warning 
from a responsible Member because his 
Party is participating in several Govern-
ments, in Bihar, U. P., etc. 

SHRI      RAJNARAIN    :    You  can 
have it in Tamil. 

DR. GOPAL SINGH : I know what you 
will say. It is this type of attitude which is 
creating resistance. You are talking in 
terms of Hindi and manufacturing a type of 
language which is not my language and 
against which I build up resistance, even 
though I do not want to do it. It somehow 
happens and that natural resistance comes 
when you manufacture an unnatural thing. 
You have quoted the name of Mahatma 
Gandhi. I am also going to quote him with 
great reverence, because he never stood for 
Hindi as it is now understood. I may not be 
misunderstood. Wri'ing after the partition 
of the country—and you, Sir, mark the 
words 'after the pan i-tion of the country—
in the "Hanjan'' dated   January   11,   1948,   
he  said   : 

"Sanskritised Hindi is entirely artificial, 
while Hindustani is quite natural. In the 
same way, Persianised Urdu is artificial 
and unnatural. I find very little argument  
in favour  of Hindi. 

Even if I were alone to say so, I am 
quite clear that, ultimately, neither he 
Sanskritised Hindi nor Persianised Urdu 
win the race. Hindustani alone can do so. 

Only when we have given up our 
internal quarrels shall we forget these 
artificial controversies and will feel 
ashamed  of  having  created   them." 

(Interruptions.) 

Should you not b; ashamed, you, who 
are publishing your newspaper in English 
called "Mankind"? Should not the Jan 
Sangh be ashamed for having their paper 
"Organiser" in English ? Your Pratap ... 
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Because I have understood you more I am 
against you more. If I had understood you 
less, I would be with you.   I   understand the 
very mentality of those working behind  the 
imposition  of Hindi.  I   am not against    
Hindi.   It is the language of my scripture.   
But you have manufactured the language of a 
pedant, an artificial language, a language 
which is not spoken by anybody and you are 
taking the name of the masses in order to 
dupe them.   The language    of the masses  is 
their mother-tongue.   You cannot choose 
your   mother,   you   cannot  choose   your 
mother-tongue.   You cannot choose your 
family or parents.   Similarly, the mother-
tongue comes juit naturally to you.   For 
anybody who is conducting h:s business with 
the State, there is the mother-tongue. We 
have already decided that the medium of 
instruction at the university level will be the 
mother-tongue.    The medium of 
communication  between the citizen and the   
State   will be the natural tongue of that 
region.   Therefore, there is no difficulty 
about the masses.    Do not quote masses 
here, because   we are hce talking about the 
language of the Central Government and the 
federal Government, vis-avis   the   other   
States   and   vis-a-vis   one department    and 
another.    This is what we are discussing.   
We are not discussing what should    be the 
language     of an State.   Tt     will  be  the  
mother-tongue. We have already decided it. 
When you say that Hindi is the national 
language, does it mean that the other 
languages are anti-national ? Is    Urdu  anti-
national   ?  Is Punjabi anti-national ?  You 
have divided the country into North and 
South.   What are you seeing today ?   Today 
you have a new patriotism built up in you 
minds. We are for every language.    If you 
are real'.y honest,  should  not Bihar 
recognise Urdu, should not U.P.recognise 
Urdu? In Rajasthan would you recognise 
Urdu   ? When we were in favour of Urdu, 
you were cursing us, as if we were doing 
something unpatriotic. 

 

DR. GOPAL SINGH : jft m m?n | 
My misfortune as Kabir  said  is  this   : 

 
This is a very wrong way of imputing 
motives to the Congress. You yourselves 
were all the time saying that you would do 
this. You have not been able to do this. 
Only you have broken the heads of people. 

Now we have decided that we shall 
have two languages, one English and the 
other Hindi, and it is not obligatory for any 
of the entrants to the Central Services to 
know both the languages. He can know 
either one or the other, that is, English or 
Hindi. It has been estimated only recently 
that it will cost Rs. 65 crores in the Central 
Government only for the translation work. I 
ask Members of Parliament here how many 
of you get the Hindi versions of your 
parliamentary papers every day, how many 
of you read them, how many of you have in 
your possession now at this time the Hindi 
versions, even those   who   are   speaking  
for  Hindi. 

SHRI SUNDAR SINGH BHAN-
DAR1 : I have got. I can speak for myself. 

DR. GOPAL SINGH : Say one or two 
out of the whole Parliament. This shows 
how much love all of us have for Hindi. It 
is not merely a question of translation, 
because if you make the translation of the 
Hindi version into English, who is going to 
certify as to the correctness of the 
translation ? You will also have somebody 
to certify it, and ihat gentleman must know 
two languages, and that gentleman will not 
be the official himself, so that somebody 
else will translate on behalf of somebody 
else to somebody else, and the work of the 
people witl suffer. Therefore, if you have to 
have two languages,  make it compulsory 
for 
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everybody to learn both Hindi and English, 
as Mr. Chagla has said. (Interruption.) You 
know how you are going to kill Tamil out 
of existence. This is all a political game    . 
.. 

SHRI RAJNARAIN : You know how 
you are going to have English for ever. 

DR. GOPAL    SINGH  : I  am not 
wedded to any particular language. It has 
been said .... 

SHRI BHUPESH   GUPTA   (West 
Bengal) : Dr. Gopal Singh is a learned 
man.   He has   translated   many  things. 
Therefore, let   us   hear   him. 

DR. GOPAL SINGH : I thank you for 
this. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : You have got only  
a few minutes  more. 

DR. GOPAL SINGH : What I have said 
is that when you translate the Hindi version 
of a document into English, it will be 
somebody else who will certify as to the 
correctness of that translation. Meanwhile 
the work of the people will suffer. The 
people will be waiting for the result of their 
representations. You will in the meantime 
be arguing as to which is the correct 
translation to be sent to the person 
concerned. Therefore, if English and Hindi 
both are to continue, I am prepared to learn 
both. Everybody should be prepared to 
learn both languages in the interests of the 
nation. We are all discussing here in terms 
of the nation and not in terms of a 
particular region. If you want to maintain 
Hindi as a regional language you have won 
your point in this Bill, but no more. Please 
forgive me if I say so. But now what will 
happen is there will be a tussle in every 
Government office between the Hindi-
knowing people, and the English-knowing 
people, and two nations will emerge out of 
it, and God forbid, if you try to impose 
either one language or the other on the 
other group, then a demand will arise that 
you should give opportunity to every 
Indian language, all the fifteen languages, 
to become federal languages. 

SHRI NIREN GHOSH (West Bengal): 
I have made that point. 

DR. GOPAL SINGH : Thank you very 
much. You also sometimes make such 
points that I sometimes wonder where  the  
country is  going to. 

SHRI    BHUPESH   GUPTA  : If all 
the fifteen become federal languages, what  
is the link   ? 

DR. GOPAL SINGH : He will be the 
link. 

SHRI BHUPESH GUPTA : Dr. Gopal 
Singh, I do not want to interrupt you Mr. 
Vice Chairman, the has raised a point. 
Suppose all the languages are link 
languages, he is a scholar, therefore, I am 
asking. I choose Bengali as my link 
language. A Malayalee chooses Malayalam 
as his link language. Since all are on equal 
footing, how do 1 talk to a Malayalee ? 

DR. GOPAL SINGH : That is what we 
are heading  towards. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : I am glad you 
have    clarified and made him realise it. 

DR.    GOPAL    SINGH : Mr. Raj- 
narain and many others have also talked of 
patriotism. When against the Moghuls or 
whatever was left of the Moghuls, Ranjit 
Singh fought and Shivaji fought, and they 
built their own empires, do you know the 
language of administration they chose to 
opt for ? Persian. Shivaji had Persian as 
court language and so had Ranjit Singh. 
Many representations were made to them 
that "there should be a change made to our 
own language; no longer are the imperia-
lists or the Moghuls over us". But they said 
: "We have to conduct the administration 
first rather than choose which language we 
shall have". Similarly if anybody pleads 
here for the continuance of English for 
some time more or for a long time, he is 
not doing an unpatriotic act. He is only 
voicing not merely the sentiments of the 
South or of Bengal or of Punjab but only 
giving a sense of urgency to those people 
who do not understand that India is through 
this controversy on the threshold of being 
broken up into fragments. 

 
DR. GOPAL SINGH : Vivekananda 

preached the gospel of the Vedas through 
English, and that too beautiful English. If 
Maxmueller first brought into our ken the 
glory that is the Vedic culture through the   
English  language,   if  Rabindranath 
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Tagore became famous all over Europe and 
all over the world through the translation 
into English of his Bengali verse, then 
certainly we cannot discard English. 
(Interruption.) Rabindranath Tagore never 
wrote the original in English- Gitanjali was 
not known outside as a document in 
Bengali. It was made known and famous 
through English translation. 

 
DR. GOPAL SINGH : Mahatma Gandhi 

also employed this very language for the 
propagation of his ideals. Most of the 
institutions that we have are borrowed from 
England. It may be unfortunate, but our 
historic connection with England was such 
that we could not do anything else. Many 
people have said : Why don't you learn 
Russian, French, German, etc., instead of 
English ? It is because our connection all 
the time has been with England and not 
with any other nation. We have not 
accepted the Russian legal system, we have 
not accepted the French legal system or the 
Swiss legal system. We have accepted the 
British legal system. We have accepted the 
English institutions. The Parliament itself is 
the result of the influences which the 
British had upon us and our literatures have 
grown on account of our contact with 
England. Therefore, if we really want to 
progress as one nation, we have to take into 
account not merely the sentiments of the 
people of the South or of the North but of 
the people who want to keep this country   
integrated   and  united. 

Thank you very much. 

MISS M. L. MARY NAIDU (Andhra 
Pradesh) : Mr. Vice-Chairman, Sir, thank 
you very much for giving me this chance to 
express myself. But I do not know whether 
to laugh or to cry over this heat and passion 
over this language problem which is being 
discussed here. Sir, language, after all, is only 
a means to bring people together, to 
understand each other. But while I heard, 
just before entering the House today, I was 
wondering whether the people living in Mars 
use this planet to send their lunatics, insane 
people. I was beginning to think that they 
have perhaps chosen this planet to send 
their lunatics; otherwise we would not be 
fighting over a question of language like 
this when we have 6—4R.S./68 

so many economic problems, no food, no 
clothing, and so many other things to be 
discussed. We are going on fighting 
amongst ourselves over the language 
problem and I have begun to feel that we 
all lack sense and that Mars is using this 
planet for sending their insane people. 

SHRI B. K. P. S1NHA : I am sure the 
hon.  Member is a great exception. 

MISS M. L. MARY NAIDU : I am not 
an exception; otherwise I would not be 
here. Otherwise, at a time when there are 
so many burning problems we would not 
be fighting over small things. Our ideals 
are very high but our actions do not match   
our   ideals   at   all. 

SHRI   BHUPESH   GUPTA : If you 
go away to Mars, Mars will be depopula-
ted. 

MISS M. L. MARY NAIDU : There is 
always a big gul between what we aim at 
and what we do. 1 have been listening to 
the great speeches by speakers from the 
North and the South, from those who love 
Hindi and those who love English. I love 
both Hindi as well as English, and what 1 
concluded was that nobody has disagreed 
to accept Hindi as a national language. 
That was settled, and settled 20 years back. 
Why are we here now to light ? That is 
what I cannot understand. But what I 
understand is this. We are here because of 
somebody's neglect to do some duty that 
they had to do. 

From what I understood from my 
honourable colleagues is that twenty years 
back it was decided that Hindi should be 
developed into a language to be accepted 
as a national language. My first question to 
the Government : Have they developed 
Hindi as a national language ? If not, what 
right have we got to pass a Resolution and 
Bills to accept that language and to put it 
across ? We have no right. The first thing 
to be done is to develop the language into 
a national language, and secondly, to teach 
the language to the people of India. Have 
we taught the language to the people of 
India ? Both sides, the Hindi-speaking 
children and the non-Hindi speaking 
children understand our madness, and all 
of them think that we are not fit to be here, 
that we should leave this problem to their 
generations to be settled. 

Sir, why are the South Indian children 
afraid ? They are only afraid because they 
have not been taught the language. 
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They are not resisting to learn the language. 
What provision have we made to teach the 
language to them ? Are there any language 
books ? I ask the Central Government and 
the lovers of Hindi : What missionary 
work have you done to see that the whole 
country learns the language that you love 
so much ? Have you taken any trouble to 
see that all parts of the country have 
learned the language ? No. 

Sir, we always criticise somebody. 
Though I am out of the way, I will give 
one example. We find all the time here 
questions being raised about Christian 
missionaries. Do they come to India 
because they have nothing to eat in their 
own country ? They come here, go to the 
remotest villages of different States, learn 
the language of the State and teach their 
religion. They work among the lepers and 
beggars and those whom we never 
approach. 

SHRI BHUPESH GUPTA : After all, 
our Hindi friends have given us Seth 
Govind Das. 

MISS M. L. MARY NAIDU : Let me 
tell you why they do that. There is one 
sentence in their religion. Somebody went 
to Heavens and Lord Christ said, "Come, 1 
welcome you because you gave me clothes 
when I had none and you gave me food 
when I wanted it most." The man asked 
why he had so much love for him and what 
did he do to evince the Lord's love for him. 
The Lord said, "When you think of the 
lowest of my children on the earth, you 
have done it to me. Now go and rush to the 
places wherever there are the downtrodden 
and work there." But without understand-
ing all this we criticise the missionaries 
and complain that they are converting all 
the people. We do not go and do what they 
do to prevent these conversions. Mr. 
Rajnarain isnothere. I wouldrequest him to 
take these missionaries with him, go to all 
parts of the country, and teach the people 
Hindi. I am sure you will not meet any 
resistance. Ask the Government to give 
them sufficient funds, sufficient 
encouragement to teach the language in the 
schools. 

When two years back the then Home 
Minister announced that they were going 
to switch over to Hindi, did he go to find 
out how much Hindi he had taught the 
people within 15 years ? He did not. Now 
what right has the Home Minister 

I to bring a Bill now saying that they would 
translate ? I beg al) of you with folded 
hands not to waste one pie on these trans-
lations so long as there are people who have 
no homes, no food and no clothing. Spend 
the money on education. Spend the money 
on food production but not a pie on these 
silly things. This is really a silly thing. 
This work is going on. Let it go on. Spend 
all your money on education. After these 
children of the future generations are 
educated let them sit together and decide. 
Why are we wasting our energies ? Leave 
the language business to the scientists or 
whoever it is. It is for them to see and not 
for you, to pass laws and force it on them. 

Sir, they are frightened because they 
think they will have no chance for them in 
services. In these days when people cannot 
get jobs, even this little chance is taken 
away from them. That is why they are 
frightened. That is why when you removed 
the English plates here, they remove the 
Hindi plates there. And where are you 
landing ? You are going to force yourself 
on the people who do not know Hindi. Do 
these Hindi people want to step into the 
shoes of the Britishers and become 
overlords ? Certainly not. Teach the 
language first. Make the national language 
first. Nobody will then say, "No."   We do 
want a national language. 

Sir, I have been a teacher myself for 
thirty years and I know what it means 
for a child to learn a language. Children 
learn through their own mother-tongue. 
You see, fifteen years or twenty years back 
everybody  agreed   with  Nehruji and 

Gandhiji and everybody agreed to have 
Hindi as the national language. Nobody 
questioned them. Nobody said anything 
because it was spontaneous. I 
(Interruptions.) But now language has 
something to do with jobs. But for Heaven's 
sake do not force Hindi down their throats. 
Language should not create dissension in 
the country. If there is dissension it is be-
cause they do not know the language. First, 
let our Jan Sangh friends or whoever they 
are take the trouble of teaching them Hindi 
as missionaries and then come back and pass 
the law. Until then do not spend one pie 
over translations. We will do the translations 
ourselves. 

(Interruption    by Shri  V. M.  Chordia.) 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Please wind up.   
That will do. 
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MISS M. L. MARY NA1DU : You are 
asking me to wind up. I have not yet 
begun. 1 request you to ask the Govern-
ment to withdraw it; otherwise it would be 
creating a double Government, and as you 
know, we will be asking for another 
Parliament House in the centre of the 
country. 

THE VICE-CHAIRMAN (SHRI 
AKBAR AL1 KHAN) : You should 
finish.   You have got only three minutes. 

MISS M. L. MARY NAIDU : Why 
was Mr. Rajnarain given so much time ? I 
come from South India and if a Hindi-
wallah was given so much time, 1 too should 
be   given   some   more   time. 

SHRI BHUPESH GUPTA : I support 
you. 

MISS M. L. MARY  NAIDU : If we 
go to the Himalayas, we see a Himalayan 
India which is very different from the great 
central plain or the plateau of the South. 
Despite this great diversity and variety, we 
have come together.  Two mighty civi-
lizations  called the Dravidian Civilization 
dating back to 5000 B.C. and the Civiliza-
tion of the Aryan hordes who came across 
the North West Frontier of India, joined 
together and produced the basic civilization 
of the present India.   If this had been a 
static civilization, it would have been dead 
long ago.   But it changed itself from time 
to time, although basically it clung to its 
roots.   The Sythians, the Huns, the Greeks, 
the Turks, the Afghans and the Moghuls 
came to India and affected us.   However, 
so great was our capacity to absorb that we  
absorbed  them  all and  made  them 
Indians.   But      we   resisted   the   British 
because they ruled us from their country 
which is far away and which is   foreign to 
us.    But why should we not   absorb their 
language which brought the North and the 
South together to throw out their rule ? At 
least   why should we not allow that 
language to continue for conducting our 
business while we develop the language we  
chose to  be  the  national  language and 
while our children master that language ? 
Marathi,  Bengali,     Malayalam, Tamil, 
Telugu and Canarese are all rich languages   
and   well   developed.    Kerala is a State 
almost cent per cent educated and literate.   
Why didn't we choose that language to  be 
the national language   ? It was because   in 
the enthusiasm of our early days, for the 
sake of unity, we submitted   ourselves to 
those great men like Mahatmaji who left 
everything   and went from North to South 
and from East to 

West, in order to bring the people together. 
Has Mr. Rajnarain gone to any part of 
India and asked the people there whether 
they would like to have Hindi and why they 
did not like to have Hindi ? You come with 
a political purpose and destroy the whole 
thing. So that is why we agreed to Hindi 
which is spoken by a large number of people 
in the North and thus it became part of our 
Constitution. Well, Hindi is a nice, soft and 
musical language. I always call Hindi a 
graceful language. But the fact remains that 
it needs building up. As I have already 
said, I request that it should be built up. I 
do not understand why there should be this 
indecent haste to switch over to Hindi. I 
say that the Government should be strong 
enough to resist this and understand the 
views of our boys. I request the 
Government to send for the boys of the 
North, South, East and West, who are 
going to be affected, and ask them for their 
views, and not these politicians, not these 
people who give them the votes. It is the 
children who are going to be affected. 
Take their votes, and ask them how long 
they would need to learn Hindi and when 
they would like to switch over to Hindi. 
Don't do it autocratically and get into 
troubles and have two Parliaments soon. 

I really do not see how any law can force 
millions of non-Hindi people to learn 
Hindi in the atmosphere of compulsion, 
hatred, heat and passion. In the North, we 
witness so many Western fashions— 
lipsticks, sleeveless blouses, bobbed hair 
and fashionable woollen and terylene suits. 
These are all fashions of the West. We in 
the South do not have them. But we admire 
them and we appreciate them. But why 
can't you appreciate a language that 
brought us together and have it with us for 
sometime more ? Why do you say "English 
hatao" ? 

I am told that 20 advocates of the Sup 
reme Court in a joint statement have 
said that the Official Languages (Amend 
ment) Bill has failed to reflect faithfully 
our late revered Prime Minister Nehru's 
assurances that Hindi would not be imposed 
on the non-Hindi-speaking people. The 
Chapter on Official Language in the Cons 
titution, they said   I quote ----- "is a cancer 

1 that will sooner or later wreck the health 
of India". Sir, the turn the problem has 
taken makes me fear that the wound is 
starting to be cancerous. Since cancer has 
no cure, if there are any real patriotic 
people who love the unity of the nation, 
they should take drastic steps to operate 
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[Miss M. L. Mary Naidu] 
and save the nation from becoming paro-
chial, narro-minded,communal and caste-
minded. Political integration alone cannot 
save us. Emotional integration is very 
necessary. Only emotional integration can 
save us from being swept away by 
momentary passions. We see disruptive 
forces at work in India. Some people are 
deliberately disruptive, others are uncon-
sciously disruptive. They forget that India 
aims high and has never aimed low. If we 
are emotionally integrated, there would be 
no necessity for this Bill. But since the 
necessity arose and since the Bill is being 
passed, I give my support. But I request 
that if the three-language formula is really 
to be implemented, then add "Hindi, 
English or regional language" for the 
entrance examinations. This does not harm 
the Hindi-knowing people in any way but it 
goes a long way in giving security to others. 
But I do not know if I am asking for the 
right thing even in that because if the 
U.P.S.C. accepts all the 15 languages, it will 
be a sure way of dividing the country into 
15 parts. So I demand that if the 
Government are following the Constitution, 
they should first develop the language and 
until the language is developed and until the 
future generation—the present student 
generation—learns the language, they need 
not waste money on the administration. 
Though I have much more to say, I obey 
you.   Thank you. 

 

SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, a serious statement has been 
made by an hon. Member of the Congress 
Party that those who have a different view 
from that of the Government, are not, even 
though they belong to the Congress Party, 
allowed to speak. 

 
SHRI    BHUPESH    GUPTA   :   Mr. 

Vice-Chairman, please listen to me. This is 
a serious matter. Now an allegation has 
been made by an hon. Member in the 
House that those Congress Members who 
are opposed to the position of the 
Government in regard to the Bill are being 
suppressed. Their names are not included 
in the list. They are being steam-rollered... 

SHRI   AWADHESHWAR   PRASAD 
SINHA (Bihar) : Why do you worry about 
my friends on this side ? We will deal with 
them. 

{Interruption.) 

SHRI      BHUPESH      GUPTA   :   I 
always   stand   for   your  right. 

SHRI AWADHESHWAR PRASAD 
SINHA  : It is none of your business. 

{Interruption^ 

SHRI BHUPESH GUPTA : They are 
being suppressed. 1 may disagree with Mr. 
Shukla, but he should not be suppressed by 
you. Therefore, I stand for the vindication 
of his right. He is a Member of the  House. 
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SHRIMATI   YASHODA   REDDY : 

Sir, I entirely agree that no Member should 
be stopped from speaking or exDiessing his 
views or her views but 1 object to this one 
statement that the Congress Party as a 
Party or the Whip is suppressing the 
people who want to oppose the Bill. I must 
make it clear that there is nobody here who 
is against the Bill or who is going to oppose 
the Bill, but every member has got a right 
to express himself if he differs from certain 
aspects of the Bin. Therefore, it is not fair 
to make such statements as the hon.   
Member has done. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : All right. Please 
sit down. 

 
SHRI    BHUPESH    GUPTA   :  Mr. 

Vice-Chairman, our views are well known. 
They have been expressed here and we 
have given amendments. (Interruptions.) I 
am prepared to hear the views with which 

I violently disagree. Over a matter like 
this which is not a party matter let all the 
points of view be freely expressed. Now 
what the hon. Member has said—you may 
or may not agree—is that the Party is 
deliberately suppressing certain Members. 
(Interruption.) Shrimati Yashoda Reddy is 
confronting us with menaces. We   want   
to   be   protected,   Sir. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : I will try to 
protect you and I will try to give my 
friends as early as possible the opportunity 
to speak. 

SHRI B. K. P. SINHA : Mr. Vice-
Chairman, I would like to know one thing. 
There are two ways in which debates are 
regulated. One is that the whips of the 
Party give the names and indicate who are 
to speak. The other is that regardless of the 
indications of the whips the Chair 
regulates the debate. I have nothing to do 
with the Members who sit on the 
Opposition Benches. But so far as the 
Congress Party is concerned, I would like 
to know whether the list that has been given 
by the whips is being followed and follo-
wed in the order indicated or the Chair is 
picking and choosing Members, regardless 
of the order in which the names have been 
given. It is something which we would 
like to know. Mr. Vice-Chairman, I know 
that the ultimate right to decide is that of 
the Chairman or whoever presides. I know 
the discretion of the Chair is there. But, Mr. 
Vice-Chairman,you have been a Barrister 
and a lawyer and you know that if 
discretion is to be exercised by anybody or 
any organisation, that discretion is to be 
exercised according to certain norms and 
indiciously and not as one chooses. 

(Interruption.) 

SHRI    BHUPESH    GUPTA   :  Mr. 
Vice-Chairman, let me tell you that the list 
that has been given is an internal informal 
arrangement between the Chair and the 
Members. The Chair is absolute in its 
discretion to call whomsoever it likes. 
Therefore, the concept of catching the eye 
comes. But if the list is there and it has to 
be followed 100 per cent., then the 
question of catching the eye should not 
have arisen. Therefore, I say you are free 
and whoever catches your eye, irrespective 
of the list, you can call him to speak. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Mrs. Shakun-tala.       
Ten   minutes   only. 
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SHRIMATI SHAKUNTALA PARA-
NJPYE (Nominated) : Sir, I am a lover of 
languages and cannot help feeling that this 
Bill has created feelings of heat and 
passion. In French there is a saying that 
one possesses as many souls as the number 
of languages one knows. I consider it a 
folly to banish any language out of the land 
or even to think of it. I am not anti-any 
language. My mother-tongue Marathi, of 
course, I love and am proud of. Though 
both my parents had good command of the 
English language, I attended a Marathi-
medium school and I myself put my 
daughter in the same school much to the 
surprise of many of my friends. My grand 
daughter also attended a Marathi medium 
Montessori school for eight months. Now, 
however, the little one is in Delhi as her 
parents work in Delhi and the question of 
her schooling has cropped up again. I 
wanted her to attend a Hindi-medium 
schoolastheonly Marathi-medium school is 
too far away from their residence. However, 
my daughter assured me that the Hindi 
school in her neighbourhood was not as 
good as the Convent school and much to 
my sorrow my grand daughter is now 
learning her A, B, C, D. Not only do I 
believe that the Shri Ganesha of all 
education should be in the mother-tongue 
in India, but I also set a lot of store by 
giving a little smattering of Sanskrit to 
children in young age. My daughter has 
had that smattering and even my little 
grand-daughter loves the sound of 
Subhashitas and Stotras and can babble a 
few. 

Again, Sir, after the bilingual State of 
Bombay was bifurcated into Maharashtra 
and Gujarat, in the Legislative Council of 
which I was then a member, I spoke only 
in Marathi. I apologise for having talked 
so much in the 1st person singular but it 
was only to indicate that I love Marathi, 
Hindi and Sanskrit. 

But when 1 see this hate campaign 
against English, I feel distressed. There is 
no denying the fact that it is the English 
language which united us. Lokamanya 
Tilak himself said in 1920, "You must not 
forget that it is the connection of English 
and the education that it gave that have 
given rise to the ambitions that fill our 
hearts. It has been well said that British 
rule is conferring inestimable benefit not 
only in its civilised methods of 
administration, but also in bringing to-
gether the different nationalities and races 
of India so that a United Nation may grow 
together out of it in course of   time." 

Raja Ram Mohan Roy welcomed 
English before Lokamanya Tilak made his 
statement about English and requested that 
our countrymen be taught in that language. 
Twenty years of independence have helped 
the development of Hindi language. The 
very fact that a copy of the Bill in Hindi 
was not available to my friends on the right 
just showed how indifferent we are to the 
Hindi language, and 1 have often felt that 
this is the reason for the sort of doldrums in 
which Hindi finds itself today. For that I 
feel, Sir, that the Hindi advocates 
themselves are to blame. All our Prime 
Ministers, Sir, came from U. P. and I am 
told that all of them sent their children to 
English medium schools. It was a sorry 
state of affairs again that children of most 
of the higher-ups in the Hindi-speaking areas 
attend English medium schools. Why ? 
Iftheprotagor.istsofHindi themselves had 
sat about running good Hindi schools as 
suggested by my friend, Miss Naidu, instead 
of starting this hate campaign against 
English, they would have furthered the 
cause of their language much better. I can 
even say that in my own State of 
Maharashtra people are taking greater pains 
to learn Hindi— Mr. Damodarn said about 
Kerala—than the people in the Hindi 
speaking States are doing themselves. In 
fact, even in the South, Sir, Hindi was 
making good progress, and I am told that in 
examinations the South Indians have often 
beaten the Hindiwalas at their own 
language and, Sir, if this Bill comes to pass 
with the provision that has been made that 
Hindi-speaking people need not learn 
English and people from non-Hindi-speak-
ing States will have to learn English, I feel 
that it will be the people from the South 
who will stand to gain, and the people from 
the Hindi speaking States will stand to lose 
because they will know only one language 
whereas the others will know two. I always 
believe that you are richer if you know more 
of English, know as many languages as you 
can. No one hated Hindi a few years back. 
It was the shameful hurry in bringing in 
Hindi that created the furore in the South, 
that brought on the terrible orgy of 
destruction. And now I wonder if it is a 
kind of vendetta in the North, the orgy of 
destruction, against what happened few 
years back in the South. Imposition of any 
language will never help the language. 
Devotion, dedication and laborious efforts 
to develop a language can advance its 
growth. Not a thousand taboos on English 
will achieve the aim. Again one has to see 
that the growth of a language is simple and 
natural 
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not encumbered with lot of jaw-breaking, 
artificial and unintelligible words from 
Sanskrit, Persian or any other language. 
The world is progressing at a breakneck 
speed in the scientific and technological 
spheres and I strongly feel that we should 
accept that scientific terminology from 
English without tinkering with it at all. All 
the Paribhasha Mandah should be asked 
to leave science alone and deal, if they 
like, with other subjects. Raghuvir type of 
concoctions of words will entirely ruin the 
cause of any language and waste a lot of 
time and money. 

The other morning I went to my C G. 
H. S. dispensary and I saw a signboard 
which read Panji Karan. I had to read its 
English equivalent to understand what it 
meant. It meant 'Registration.' Now what 
harm was there in adopting that simple 
word 'Registration' which every common 
man and woman understands as 
'Registration' and leave it at that  ? 

SHRI SUNDAR SINGH BHA-DARI : 
Does a common woman understand ? 

SHRIMATI SHAKUNTALA PARA-
NJPYE : Yes, they do, better than 'Panji 
Karan'. Absolutely; you can carry out a 
survey if you like. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Please hurry up. 

SHRIMATI SHAKUNTALA PARA-
NJPYE : I am not even half way through. 

Now I am afraid such verbal atrocities 
that have been coined in Hindi and even in 
Marathi, I can tell you, in my own State 
that has been done. They should be 
removed—the committing of such atro-
cities is only spoiling the cause of the 
language. 

English is the language of science and 
its terminology is understood all over the 
world, and even if education in our country 
is to be imparted in regional languages, 
the scientific terminology should be adopted 
intact. Only then can a science student 
migrate from one region to another and an 
expert in science can communicate with 
another from another State. Fancy the 
technical terminology in medicine being 
different from one language to another. It 
will hamper communication between 
medical experts, and all progress will come 
to  a standstill. 

The other day I was most disturbed to 
read the news in a paper. Here I have it, 
Sir. It gives the heading "Language Row 
Stops Research Work" and writes this : 

"The current language controversy has 
brought work in some of the National 
Research Institutes to a standstill. The 
dispute has taken a serious turn in the 
South where people have started sending 
their letters in regional languages. The 
sufferers mostly are the National 
Research Institutes, which have their 
wings in the South. For about las* ten 
days, letters and reports from that region 
have started coming in Telugu, Tamil or 
Malayalam . .  ." 

I will not read it further because you are 
keeping on ringing the bell. 

Now, Sir, while laying stress on the 
original scientific terminology I have 
another suggestion to make. Another 
reform needs to be conducted in our 
country, and that is the reform of adopting 
the English numerals. Although the system 
is different from ours, we have already 
accepted the system of weights and mea-
sures, a system which was not Indian, 
which was not native to our country, from 
somewhere else much t o our advantage. I 
think we would gain a lot if we also 
adopted the system of numerals. I will tell 
you  why I thought about it. 

SHRI M. C. CHAGLA (Gujarat) : It  
is  in the  Constitution. 

DR. GOPAL SINGH : Yes, it is there. 
SHRIMATI SHAKUNTALA PARA-

NJPYE : Then I shall pass over that point. 
SHRI S. S. MARISWAMY (Madras) : 

But see what that are doing in Delhi. They 
are writing in Hindi the numerals which is 
absolutely   wrong   and   illegal. 

SHRIMATI SHAKUNTALA PARA-
NJPYE : Well, I think that should be stop-
ped.   That is exactly what I meant. 

Sir, I have got to say a little more. Our 
country, as many speakers have said 
before me, is unique in its position, and as 
many people said, it is not one country, it 
is a conglomeration of several different 
languages, several different nationalises, 
several different regions and so on. English 
has so far managed to unite all these differ-
ent parts of the country, and I think it 
should continue to do so. It is a language 
which will cement the oneness of our 
country. 
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DR. GOPAL SINGH : Here I think we 
must register our dissent from the hon. 
Member who said that India consists of 
several nationalities. Certainly there are 
anguage groups, but there are no natio-
nalities as such. 

SHRIMATI SHAKUNTALA PARA-
NJPYE : All right, I withdraw the word 
'nationalities'. 

Our finances are in the doldrums. And 
wrmt are we trying to do? Do we want to 
bring about chaos? What are we working 
for? Do we really want to see the country 
go to ruin because of want of finance, 
because of want of this, that and the other? 
I think we are just going ahead without 
thinking. I feel, therefore, that English 
should be retained without specifying any 
time limit. As Dr. Gopal Singh said in, 
Switzerland there are three languages and 
they are getting a'ong. They are very proud 
of all their languages. Why should not we 
? 

DR. GOPAL SINGH : There are four 
languages. 

SHRIMATI SHAKUNTALA PARA-
NJPYE : O.ily three official languages. Ro-
mansch is a national language, not an offi-
cial language, in Switzerland. And I think 
with these two languages India would do 
very well. 1 will also agree that everybody 
who appears for the U.P.S.C. examinations 
should be obliged to learn both the 
languages instead of just one. 

Thank you. 
4 P. M. 

1 would still appeal to the Hindi pro-
tagonists to ponder over this matter and to 
try to win the willing cooperation of the 
non-Hindi people and not to try to force 
something on them. As I said, before this 
question arose there was not thh ill-feeling 
regarding Hindi. This has come about only 
through their being dictatorial through their 
wanting to push something own the throat 
of others. That is what has ought about the 
present ill-feeling. 

1 have said that the English language 
has many words taken from the Indian 
languages.    I can enumerate them... 

THE VICE-CHAIRMAN (SHRI 
AKBAR    ALI    KHAN)    :    No, no. 

SHRIMATI SHA.KUNTALA PA-
RANJPYE : All right. I won't do it. But 
before concluding I would like to say that 

we should be careful before we run after 
something which we are not sure and here 
with your permission I shall recite a  verse 
from the Subhashitani : 

 
THE VICE-CHAIRMAN (SHRI 

AKBAR ALI KHAN) : After that beauti-
ful verse you should sit down. 

SHRIMATI SHAKUNTALA PA-
RANJPYE : I will just give the translation 
of it and then sit down. It means: He who 
gives up certainties for the sake of un-
certainties loses the certainties and the un-
certainties are already lost.   Thank you. 

 



5169 Official Languages [ 21 DEC- 1967 ] (Amendment) Bill, 1967       5170 

 



5171 Official Languages [RAJYASABHA] (Amendment) Bill, 1967       517? 

 



5173 Official Languages [ 2l DEC. 1967 ] {Amendment) Bill, 1967 5174 

 



5175 Official Languages [ RAJYA  SABHA ] (Amendment) Bill, 1967       5176 

 



5177 Official Languages [ 21 DEC 1967 ] (Amendment) Bill, mi 517& 

 
SHRI N. VENKATESWARA RAO 

(Andhra Pradesh) : Mr. Vice-Chairman, the 
speaker, who just preceded me, boasted that the 
Hindi area was the land of Lord Rama, Krishna, 
the Buddha and others. At the same time he was 
vociferous in denouncing English. I wonder 
whether my friend knows that until that great 
orienta-lis. James Princep told us we lost all 
memory of Asoka, whose symbol taken from 
his rock pillar, adorns your Chair. It was 
Princep, who found the clue to the Brah-mini 
script, and told us that a great emperor like 
Asoka existed in India. 1 would like my friend 
to know that in Hindi the word "Budhu" means 
a fool. Because of religious intolerance you 
have come to associate with the sacred name of 
the Buddha with that of a fool. 

 

SHRI N. VENKATESWARA RAO : 
If you are quarrelling with that, I will give you 
another example. 

SHRI TARKESWAR  PANDE   :  It 
is not a good example. 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN) : You listen to him. 

SHRI N. VENKATESWARA  RAO : 
The great emperor Asoka was known as 
"Devanam priya". The Asokan inscriptions 
found in India mention the emperor by his title 
"Devanam priya". For a long time Princep was 
wondering who this "Devanam priya" was. It 
was only when an inscription was found in 
Ceylon, which mentioned the name of Asoka 
together with his honorific "Devanam priya", 
Princep was able to realise that "Devanam-
priya" stood for Asoka. Refer to any Sanskrit 
dictionary; the word "Devanam priya" means 
only a "Moorkha". 

SHRI TARKESWAR PANDE : No, no. 
SHRI N. VENKATESWARA RAO : That 

is the root meaning, the meaning given in the 
Sanskrit dictionary. 

SHRI M. P. SHUKLA : When you do not 
know Sanskrit or Pali and you hardly know 
Hindi, why do you speak about that ? 

THE VICE-CHAIRMAN (.SHRI AKBAR 
ALI KHAN) : You must be tolerant. You may 
agree or you may not agree, but you must listen 
to him. 

SHRI M. P. SHUKLA : His facts are 
wrong. 

 
SHRI N. VENKATESWARA RAO : I 

challenge my friend to go and refer to a 
Sanskrit dictionary. It wiJ 1 show the meaning 
which I have given. Well, Sir, what I have been 
trying to say is that the red s-covery of India's 
history and culture was mostly due to the great 
service rendered by a Western orientalist. It was 
through the knowledge of English that we were 
able to unearth our forgotten history and 
culture. It is through English that we have deve-
loped the spirit of patriotism. It is English, 
again, that enables us to realise that we were 
slaves and fight for our freedom. It was 
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[Shri N. Venkateswara Rao] 
Sir Sankaran Nair who said that you cannot 
talk a people into slavery in the English 
language. For arousing the spirit of free-
dom, I maintain, English was largely res-
ponsible. Let my friends here try to read the 
history of the Indian reniassance before 
they denounce the English language. They 
tell people like me, who say that English 
has played a progressive role in Indian 
nationalism, to go to England; I dare say 
that they are ignoramuses and they do not 
know the history of modern Indian renias-
sance. Sir, coming to the motion before the 
House I would like to say that I support it 
with certain reservations, but before I do so 
I would like to give a bit of my mind to the 
Hindi fanatics. I have no quarrel with the 
Hindi people as such. They are a good 
people, gentle people, guileless people. I 
love them. But amongst them there is a 
small, fanatical section and I hate the 
people who represent that section with all 
my heart. They are narrow, they are 
bigoted, they are intolerant. 

Well, Sir, we of the South have accept-
ed Hindi as the link language of the Indian 
Union. We did it out of our intense patrio-
tism, our keen desire for unity, our zeal for 
national integration. "English is a foreign 
language", say the Hindi fanatics. It is so. I 
am not disputing it. But they should 
remember that for us of the South, Hindi 
too is a foreign language in so far as it is 
not our mother tongue. The Hindi people 
are born to the Hindi language. They take 
to Hindi as they take to their mother's milk. 
We of the South have to learn it with 
effort. 

And yet we are prepared to learn it— 
even master it—if only we are given enough 
time. But the Hindi fanatics say : "No. You 
should learn it here and now. We will not 
consider you Indians if you delay in 
changing over to our Hindi". I ask. Sir, is 
this fair ? Is this reasonable ? Is this playing 
cricket with us. If only the Hindi people 
give up their fanaticism, we will one day 
beat them in their own game of Hindi. We 
have a knack, almost a genious, for learning 
other languages. Sanskrit is an Aryan 
language; it is the ancient language of the 
North; and yet we of the South who are of 
the Dravidian stock have excelled the Hindi 
people in mastering Sanskrit. The four great 
Acharyas of the South— Sankara, 
Ramanuja, Madhva and Vallabha 
_were   unrivalled   masters   of  Sanskrit. 

They have written original commentaries 
on the Prasthana Triya—the Upnishads, 
the Vedanta Sutras, and the Gita—in clas-
sical Sanskrit, and those commentaries are 
still unrivalled. 

South India has not only produced great 
commentators on the religious books in 
Sanskrit, but also on Sanskrit literary 
works. Is not Mallinatha Suri of Andhra 
the best commentator on Kalidasa, 
Bharavi, Magha and Sri Harsha ? Is not 
Kataya Voma, again of Andhra, the best 
exponent of the Alankara Sastras ? Are not 
Vidhyadhara and Singa Bhupala, once 
again of Andhra, great authorities on 
Sanskrit poetics ? South India can also 
boast of some original writers, creative 
writers in Sanskrit. Pandita Raya, yet again 
of Andhra, was a great Sanskrit poet, and he 
was the jewel of the Moghul Court. Even 
today you may go to that seat to Sanskrit 
learning, I mean Varanasi, and you will 
find that the pre-eminent Sanskrit scholars 
there are mostly from Andhra Pradesh. I 
have dilated on this point at some length 
only to show that a day will surely come 
when we will beat the Hindi people as 
scholars of Hindi as we have already 
beaten them in the field of Sanskrit. 

Now, Sir, we do not claim to be masters 
of English but, by and large, we have learnt 
it much better than most Hindi people. We 
know that each language has its own 
idiom; we do not, therefore, try to translate 
literally our idiom into English or English 
idiom into our language. We do not, for 
instance, ask "What is your good name" 
translating "Subhanam" literally into Eng-
lish. More of such instances can be given, 
but this one is, I believe, enough to make 
my point. 

Now, Sir, the Hindi fanatics fail to 
realise that their language is the youngest 
ana the most immature of the Indian lan-
guages. Our Tamil is hoary with age and 
wisdom; it is as old as, if not olaer than, 
Sanskrit. Our Telugu, our Kanarese, and 
our Malayalamareat least a thousand years I 
older than Hindi. I do not know whom they 
claim to be their first big Hindi poet, but 
Paranar of Tamil. Pampa of Kannada, 
Nannaya of Telugu, Namputiri of Mala-
yalam are anterior to the first big Hindi poet 
by many many centuries. 

Hindi, Sir, in its present literary form, 
is hardly a century old. The Hindi regions 
of today had earlier a large number of local 
languages such as Braj Bhasha,Bundeli, 
Marvadi, Mewati, Jaipuri. Malvi, Awadhi, 
Bagheli, Chattisgarhi, Maithili, Bhojpuri, 
Ma';aahi,K.hari Boli,etc.,etc. Out of this 
medley it is, I understand, Khari Boli that 
had asserted itself as the present day Hindi. 
And this has happened hardly a century 
ago. In consequence i t is not as yet 
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fully developed. It is rather wooly, lacking 
both terseness and verve. It is not as chaste 
as Tamil. It is not as sweet and resonant as 
Telugu which as some western scholars 
have put it, is the Italian of the East. By the 
way, Telugu is acclaimed by Krishna 
Devaraya, the great Vijaynagar emperor, as 
the best of Indian languages and he did 
quite a bit of creative writing in Telugu. 
Again, Sir, Hindi is not as malleable and 
expressive as either Kannada or Mala-
yalam. It has not produced to any great 
extent the literature of social protest that is 
found in Marathi. It has yet to achieve the 
wide international status of Bengali. 
Without going into further details, 1 may 
say, Sir, that Hindi has to go a long, long 
way before it catches up with the other 
major Indian languages. 

And yet, we have, Sir, accepted Hindi 
as the link language of the Indian Union. 
We agreed to a provision to that effect to 
be incorporated in our Constitution. All 
that we are now asking for is that we and 
our children may be allowed some time to 
learn Hindi, to master it to the extent of 
being able to use it as Hindi people them-
selves. But no, the Hindi fanatics will not 
hear of it. They equate Hindi with patrio-
tism, with nationalism, they think that ask-
ing for some more time for the induction of 
Hindi as link language in the non-Hindi 
areas is something anti-national, something 
unpatriotic. Well, neither patriotism not 
nationalism is their exclusive prerogative. 
They seem to forget that every language 
mentioned in the Eighth Schedule of our 
Constitution is a national language. They 
refuse to recognise that Rajaji and Anna-
durai who are opposed to Hindi as link 
language are as good nationalists, as good-
patriots as themselves, if not better and 
nobler nationalists and patriots. 

Now, Sir, except for Tamilnad the other 
three Southern States have no quarrel with 
Hindi as link language. Even in Tamilnad 
there is a sizeable section which is not 
averse to Hindi. All that we want, as I said 
earlier and more than once, is that we 
should not be hustled; given patience, good 
will and understanding. Hindi will become 
the link language of India in another 
twenty or thirty years. 

The Hindi fanatics need not raise their 
brows and exclaim "Another twenly or 
thirty years". That is certainly a long time 
in the life of an individual but not in that of 
a nation. And in the meantime they should 
allow us, the non-Hindi people, to 
participate actively in developing the Hindi 
language so that it might one day become 

one of the major languages of tl.e world. 
Frankly, the Hindi fanatics do not seem to 
be so much bothered about taising Hindi to 
the status of a major world language as 
they are in imposing it on the iest of India 
immediately for ,'crre petty and transcient 
political advantage and gains. We of the 
South feel otherwise; once we accept Hindi 
as the link language of India we want it to 
equal English and Fiench, Spanish ana 
Russian. For winning this world status for 
Hindi, the Hindi fanatics should listen to 
us and allow us due share in developing 
the Hirdi language. 

Sir, my insistence that we should play a 
role in developing Hindi is motivated by the 
fact that the protagonists of Hindi are narrow 
in their outlook. They have rather curious,  I   
would  almost say,  perverted ideas about 
achieving the development of a language. To 
give a concrete example, they are for the 
shrinkage of the Hindi vocabulary instead of 
its enlargement.   As is well known, there is a 
concerted move for some years now to   
weed out  from Hindi evetyword of Urdu, 
Persian & Arabic origin.  Likewise many 
English words too—inspite of their extensive 
use even by the man in the street—are being 
pushed out.    Now can any language grow if 
it eschews scrupulously, almost  religiously, 
all words of foreign origin?    I wish, Sir, that 
the Hindi fanatics would study the history of 
English larguage.   Till as late as the fifteenth 
or the sixteenth century many English 
intellectuals weie dismissing their mother 
tongue as a vulgar language. They were 
composing their serious work in Latin.  And 
yet English  is today a  world !  language.  Its 
rapid  growth  to its present pre-eminent 
status is mainly due to the fact that it enriches 
itself by borrowing and assimilating words 
from every language in the world.     It 
borrows and assimilates words not only from 
the European languages but also from 
African and Asian languages.   This is a 
continuous and continuing process. It is said 
that English borrows and assimilates foreign 
words at the average rate of two to three 
hundred per year.   While the Hindi fanatics 
are out to eschew all English words, English 
has borrowed  and  is   borrowing   many   
Hindi words. 
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SHRI A. D. MANI (Madhya Pradesh) : 

I would also like to appeal to my hon. 
friend who seems to be a newspaper editor 
that it is our duty to see that all passions 
are played down. This is a matter on which 
persons on both sides feel strongly. No 
word should be used which will bring down 
the standard of debates in the Rajya Sa-
bha.   Let us set up very high standards. 

SHRI M. P. SHUKLA : Sir, either the 
word "fanatic" should be defined or it 
should be deleted from the proceedings. 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : No more. Please 
sit down. 

SHRIMATI  YASHODA  REDDY   : 
The hon. Member being an editor knows 
what word he has to use. He is using a word 
which has been used by everybody, other-
wise he would not be using that word. 

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : You continue. 

SHRI N. VENKATESWARA RAO : 
This very attitude shows how unreasonable 
are they when they object to the use of an 
apt  word. 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Order, order. 

SHRI N. VENKATESWARA RAO : I 
have been watching the hon. Member. He 
gets excited all the time. His very be-
haviour shows how fanatical he is about 
language. 

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN): You must finish now. 

SHRI N. VENKATESWARA RAO : I 
feel. Sir, that we of the South who feel that 
English should continue should have a 
right to express our views. I repeat. Sir, 
that we should have a share in the deve-
lopment of the Hindi language. It is no 
longer the prerogative of the Hindi-speak-
ing people. In the development of the 
Rashtrabhasha every non-Hindi man should 
have a say. 

Sir, I would, in the first place, suggest 
the necessity of reforming the Hindi gram-
mar which is now irrational and unscien-
tific because it has no neuter gender. And 
unless this reform is immediately thought 
of, it will be very difficult for the non-
Hindi people to learn Hindi. 

This is one immed iate reform that should 
be effected and there are others also. If the 
Hindi protagonists have any imagination, 
if they stand forthe unity of the country, if 
they want that Hindi should become one of 
the major languages of the world, they 
should try to enlist our active cooperation 
and allow us full scope in the development 
of Hindi. Once a language becomes 
national language it ceases to be the 
language of either Uttar Pradesh or 
Madhya Pradesh. It ceases to be the lan-
guage of Bihar or Rajasthan. It becomes a 
national language and every Ind ian should 
have a say in the development of that lan-
guage. 
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SHRI D. L. SEN GUPTA (West 

Bengal) : Mr. Vice-Chairman, Sir, the Bill 
plus the Resolution means nothing and the 
Bill minus the Resolution means some-
thing. I wonder why such a lengthy dis-
cussion over a matter which was already 
enshrined in our Constitution. Hindi is the 
recognised national language. 

AN HON. MEMBER : Official lan-
guage. 

SHRI D. L. SEN GUPTA : Yes, official 
language. I cannot understand what this agi-
tation was for. Do the supporters of Hindi 
believe in the theory of putting something 
in the throats of the non-Hindi speaking 
people against their will ? If they so desired 

they have lost the battle. At the same time 
I should say that those in the South who 
want continuance of English for some time, 
they have not won either. My point is this, 
Let this Bill be withdrawn. Let this Reso-
lution be withdrawn and let a climate be 
created that by natural process Hindi may 
be accepted as the official language of In-
dia. That will be an ideal thing. That was 
intended by the leaders of the Nation. That 
was intended by the great leaders of India 
before independence. When Mr. Rajnarain 
quotes them, Mr. Rajnarain should know 
the background. A national emotion was 
necessary to be created. A national 
language, therefore, was necessary to be 
put before the public as a link language. 

Dr. Gopal Singh said that Mahatma 
Gandhi never thought of Hindi. He thought 
of Hindustani as the common language. 
We did not get Hindustani. We got Hindi. 

Sir, two speakers before me used the 
word "Hindi fanatics". I am not happy 
with the term. I see the views of the others 
too. At the same time I want to be very 
clear that fanatic is a proper word both for 
the Hindi-wallahs as also for the non-
Hindi wallahs. It applies to both. What 
happened in Pondicherry in 1965? What 
was the fault of the Aurabindo Ashram? 
Their only fault was that it was considered 
to be a Northern institution. I should say, 
Sir, it is an international institution. It was 
damaged and charred. It was attacked. The 
people there were molested. What for were 
they molested in January, 1965? When the 
impression was caused that Hindi had come 
to stay, the Ashram was attacked. Was that 
not fanaticism? Did anybody from the 
South then condemn that fanaticism ? 
Nobody condemned it. 

Sir, it will not be a surprise to say that 
this Bill has come because Madras was 
lost to the Congress in the last general 
election. If Madras was in the hands of the 
Congress, this urgency about the official 
language would not have been before this 
Congress Government. It is a dismal fai-
lure of the Congress Government at the 
Centre that in the last 15 years, they have 
not done anything to make Hindi the link 
language. Now it is impossible, I should 
say, for the South to agree to it as the link 
language after the so many promises that 
have been given by the leaders of the South 
that "No. no, we are not going to tolerate 
Hindi." This promise has been given to the 
people. So the South cannot at this stage 
accept Hindi. But at the same time, what 
are the Northerners doing? On the 5th of 
this month, I had been to Allahabad. 
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[Shri. D. L. Sen Gupta] 
In Anand Bhavan there is a dispensary and 
I saw with my own eyes that the English 
name-board was tarnished with coal tar. 
What is this? Is this not fanaticism? You 
go from Delhi to Calcutta and you will 
find that the English names of all the rail-
way stations are pasted with coal tar. Those 
who do not know Hindi will not know which 
station it is. This is the situation you have 
created. My suggestion is this. Develop 
Hindi as a language also before you can 
expect others to accept it gracefully. Now, 
for example, here Mr Gopal Singh has 
both moonch and dhadi. But in Hindi, 
dhadi and moonch are feminine gender. 
Now how are we to know this without 
reading meticulously? I also want to speak 
Hindi. But I am afraid of this gender. I 
have, of course, to address labour meetings 
in Hindi. But nobody is there to correct 
me. 

SHRI BHUPESH GUPTA : Under a 
feminine rule, we have so many lathi-
charges. 

SHRI D. L. SEN GUPTA : But if I 
speak in Hindi in this House and I get 
confused in the gender, I shall be laughed 
at by those who speak Hindi. Once, I was 
talking to Dr. Lohia—he was a great man— 
and at that time Shrimati Sarla Bhadauria 
of this House was also present there. I said 
'I want to know Hindi' Then Dr. Lohia told 
her, "You live in North Avenue, why don't 
you teach him Hindi? Why don't you train 
him up?" But that did not materialise. So 
that is the difficulty. There are men who 
want to learn Hindi, but there is no 
institution, there are not enough people to 
teach Hindi. Now, when there is no 
teacher, when there is no school, when there 
is no institution, you don't take any prag-
matic view of the thing and you try to im-
pose Hindi. You cannot introduce Hindi by 
force of the lathi or by recourse to coal tar. 
Now this coal tar business must stop. This 
coal tar movement is not any progressive 
movement. It is not socialism. It is my 
friends there who had a brain-wave and 
suggested this coai tar business and now 
people go from one place to another past-
ing English name-boards with coal tar. 
This is not socialism. I repeat, people in 
West Bengal can learn Hindi, if left to 
them, as a natural course. People in Bengal 
are not less patriotic than Mr. Raj-narain 
or anybody in the North. If I am to learn a 
language for commercial purposes, I shall 
learn English not Hindi. If for that reason 
alone my patriotism or nationalism is on 
test, I claim myself to be a nationalist and 
patriot and I am prepared 

to sacrifice everything for India's indepen-
dence and solidarity. Please do not confuse 
Hindiism with patriotism or nationalism. 
Hindiism is different and nationalism and 
patriotism are different. Why do people 
learn a language? Language is learnt for 
various purposes. People learn a language 
with a commercial object also. Those who 
learn the higher things, take into account 
the international aspect also and students 
of science and technology will not waste 
their time in learning Hindi if choice is 
between English and Hindi. They will 
learn English because that will give them 
better opportunities of learning modern 
science and technology. Now you want to 
force a student in West Bengal to learn 
three languages—English for higher edu-
cation, Bengali, because it is his mother 
tongue, and then Hindi. Why? You must 
first create a climate if you want to do it. 
You cannot bring Hindi by force. You 
must create a climate for it and it must 
come from the heart. You cannot make 
Hindi the link language or a better language 
by a show of favour or by threats. So the 
position is very simple. The position is 
this, that you have lost the battle. Those 
who were in favour of Hindi became too 
enthusiastic and now a settled fact is going 
to be unsettled. In the Constitution, Hindi 
has its place. But now by this Bill and Re-
solution, that place of Hindi is being shift-
ed. So I tell my friends who want Hindi to 
have a place of some high dignity and 
honour that they should insist that this Bill 
should be withdrawn. Those in the South 
have also not gained anything by this Bill. 
They may not have lost anything, but they 
have not gained either. This Resolution has 
watered down the Bill. They must have 
eyes to see it. I am one with Mr. Kamraj 
on this issue. He has said that tomorrow 
the flood-gate will be opened for all the 14 
languages as link languages. Mr. Kamraj, 
President of the Congress, is not happy 
with this Bill. Mr. Rajagopalachari also is 
not happy with this Bill and the Resolution. 
So the South is not happy. The North has 
no reason to be happy. So let the South and 
the North accept my suggestion that this 
Bill and the Resolution be withdrawn and a 
climate be created so that we can think 
about it. Now, Mr. Vice-Chairman, English 
is a language to reckon with in the world. 
This is not only for this issue but also for all 
actions of the Government. By a Bill, you 
cannot introduce a language. By a Bill you 
cannot make a language. Language is a 
medium of communication and thought. 
This medium of communication and 
thought must be developed and must be 
encouraged to evolve. But we are not 
doing that.   We are not 



5189 Official Languages [ 21 DEC. 1967 ] (Amendment) Bill, 1967 5190 

really introducing a link language by this Bill. I 
would like to tell Mr. Rajnarain— he is not 
here now—that they must change their attitude. 
He said on the floor of this House that he has 
instructed the Government in U.P. not to 
communicate in any other language and not 
give any translation also. Now, Mr. Vice-
Chairman, I do not know whether he is the 
Government of U.P. His party may be a part of 
the Government there, but who is he to say "I 
have instructed"? 

(Interruption) 

SHRI    DAHYABHAI    V.     PATEL 
(Gujarat) : Mr. Rajnarain is everything. 

(Interruption) 

SHRI D. L. SEN GUPTA : Now if this 
attitude of Mr. Rajnarain is followed by other 
States also, what will happen? We stall give my 
communication only in Bengili and give no 
translation. Tamils will give in Tamil only 
without any translation, and so on. If he can 
give a challenge, everybody can give such a 
challenge. So the paint is that this attitude must 
change. Tnis attitude is not a patriotic attitude. 
This attitude is not a national attitude. This is a 
fanatic attitude and this fanatic attitude is 
responsible for all the trouble that has arisen.   
Thank you. 

5 p. M. 

SHRIN. R. MUNISWAMY (Madras) : Sir, 
I am sorry I have to sing a different song 
altogsther. Tne whole trouble is that this Bill 
has not satisfied the Hindi sections not has it 
satisfied the non-Hindi sections. Both the 
sections are utterly disappointed with regard to 
this Bill. Sir, the circumstances under which 
this assurance was given were that when a 
Resolution was brought forward in the Lok 
Sabha to make English as one of the languages 
in the Eighth Schedule, the Prims Minister was 
asked to come and intervene in the debate. 
After having seen the mood of the House and 
the sense of the House he said that English 
would continue to be the associate language 
until the non-Hindi speaking people wanted to 
switch over to Hindi. This is a very simple 
thing. And this was reiterated by Shastriji. So 
in that context we have to see that these two 
languages should continue as such. If in the 
Biil they had simply said that English shall 
continue as the associate language along with 
Hindi, without incorporating several clauses in 
the Biil and several paragraphs in the 
Resolution, we would certainly have approved 
it. As a compromise this Bill was circulated to 
all the States and the Southern States concurred 
in it and that is why the Chief Ministers 

of Andhra and Mysore blessed the Bill thinking 
that there will be no departure from the Bill. 
Unfortunately there has been so much pressure 
from the Hindi revels—I shall not use the 
expression 'Hindi fanatics' and that way they 
can also say we are 'non-Hindi revels'—that 
they deleted some of the things and added some 
other things. Sir, originally the Home Minister 
and the Home Ministry were very honest in 
drawing a picture of Ganesh but after these 
pressures it has assumed the shape of a 
monkey. What was intended to be Ganesh has 
unfortunately become monkey. The Home 
Minister may feel himself very unhappy over 
this and after having gone so much it is not 
right on his part to gracefully withdraw it. So 
he has to somehow or other see that it is pushed 
through. Half of the battle has already been 
won. That House has already passed it and his 
House has only to stamp on what has happened 
in the other House. Whatever it is, my only 
respectful submission is that we are already 
cracking and breaking. As a result of creating 
linguistic states we are Balkanising the country. 
We are all aware that India at one stage was 
never a single nation as it is now being thought 
of. India was a sub-continent consisting of 
several nations and each nation was different 
from the other in the matter of art, culture, 
literature, music and all that. There is no 
gainsaying this fact. After the advent of British 
they integrated India as one India and Sardar 
Patel further integrated it by liquidating the 
Princely States. India now has become one 
India administratively. Just as Sanskrit is good 
for ritual purposes, so also English will be good 
for administrative purposes. One is good for 
one thing and the other is good for something 
else. 

Then, Sir. I want to say another thing. The 
words 'link' and 'national' are nowhere to be 
found in the Constitution. 

[THE  VICE-CHAIRMAN   (SHRI   M. P. 
BHARGAVA) in the Chair] 

It only speaks of the official language, not link 
language or national language. Somehow or 
other the other expressions have gained 
currency today. We have as a matter of fact got 
15 national languages, not 14 and Hindi is a'so 
one of those languages. It has been very ably 
argued by the first speaker when he started the 
debate—Mr. Setalvad—that this is a compro-
mise. I respectfully beg to differ from it. This is 
not compromise; the original Bill was a 
comprom'se.   This is an imposition. 
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What was originally stated was that compul-
sory knowledge of Hindi was not required 
for recruitment. Now they have made it 
compulsory—Hindi or English. The 
second speaker, Mr. Chagla, was stressing 
the unity of India and he said that unity Is 
the prime consideration, language comes 
next. And the Prime Minister set aside that 
word 'unity' and she introduced the word 
'mobility'. But unity embraces mobility 
also. We are all aware that India at one 
stage was a country consisting of Pakistan, 
East and West, and India and Burma. In 
1935 Buddhists went away to Burma, Bur-
ma being a Buddhist country. The Bud-
hists formed Burma on the basis of religion. 
Likewise the Muslims thought that they 
should have a separate nation based on 
religion. So they started the idea of Pakis-
tan on the basis of religion. Now we find 
that Pakistan was formed on the basis of 
religion. So we see that the country was 
divided on a religious basis. Now India is 
being divided on a linguistic basis. That is 
a great blunder that we have committed in 
having linguistic States. If we have got 
multi-lingual States, it is understandable. 
By going in for linguistic States we are 
going to Balkanise the country. Each State 
will have its own language. Linguistic 
States are the worst enemies of Hindi and 
if regional languages are developed, they 
will not care for Hindi. 

Now, Sir, the Resolution says knowledge of 
Hindi or English is compulsory. I may tell 

you that South Indians are already well-
versed in Hindi and they  love Hindi, 

although they may not say openly that they 
are learning Hindi.    North Indians  also 
learn English although they will say that 

they do not want English. So if this is 
insisted that knowledge of Hindi or English 
will be compulsory, then the South Indians 

will have to learn not only their regional 
languages, Tamil, Telugu and all that but 

they will also have to learn English as well 
as Hindi, because Hindi is ultimately going 
to be the official language.  What the hon. 

Home Minister has said is that he will have 
a translation cell in the interregnum.   He is 
taking a great burden upon himself because 
he might have been blessed by the Finance   
Minister. He might have told him, "Don't 

worry, there is plenty of money." 

Let us take some illustration now we 
know that there is one language English 
being used in the various offices. It takes 
about two to three years to make a file and 
its weight is one pound. If you have a 
translation cell, there is going to be a lot of 

trouble, because all the notings etc. will 
have to be translated in so many languages 
and everything will have to be checked up 
and all that. And the weight of the file also 
will increase from one pound to about three 
pound's or so. When a simple order to be 
issued in one language now takes two years 
or so, it will take five years if it is to be 
done in other languages also. The result 
will be that files won't move and the orders 
won't be issued and the Administration will 
never be so mobile. The hon. Prime 
Minister says it will be mobile, but I say 
that it will be immobile. 1 do know what 
plan the hon. Home Minister is having, 
because he has already conceded that the 
burden is not equitably distributed, the 
burden is very much on one side. It would 
like to know how he is going to relieve that 
burden. I do not know whether he has any 
concrete proposition in his mind. At least 
he was not said any thing to that effect in 
this House or elsewhere. Probably he is 
postponing the evil day. I won't be 
surprised if he comes forward with an 
amending Bill later on deleting paragraph 4 
in this Resolution. Sir, I do not mean to say 
that I support the Bill wholeheartedly. I 
have got my own limitations, not that I 
totally disagree with it. Not even in one 
portion I find the name of Nehru or Shastri. 
It is after all their assurances that we are 
implementing and they could well have 
said, "Nehruji Shastriji Assurance Bill for 
Non-Hindi People". One sentence or one 
paragraph or one-clause Bill they could 
have introduced. The rest continues as it is. 
Now they have said it is concurrently 
English as well as Hindi, So, if we are 
going to circumvent it and then dilute it in 
so many fashions, I should say, Sir, they 
are not doing justice to themselves. 
(Interruptions). Some of your questions I 
will answer after I finish my observations. 
I am already running against time. Please. I 
know you are a clever man but still you can 
put the question after I resume my seat. I 
am running, I do not know when he will 
press the button. Just 1 do not have 
anything written to read it. As it comes I go 
on in my own fashion. Therefore, I may be 
excused, Sir. 

(Interruptions) 

I was telling about Nehruji and Shastri-
ji, whose names are nowhere found except 
in his preamble and in his speech, and if he 
had said "Nehruji Shastriji Assurance Bill 
for Non-Hindi People" at least their names 
will be perpetuated in the statute book. 
Now all those things which we say may 
not be there. Therefore, now it looks as 
though their names are being utilised 
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for our own purposes.   But the intentions of 
those lamented Prime Ministers' views have 
not been implemented.   You are diluting 
ihem.   They never meant anything else.  
What they have not meant and what they 
have really meant, nobody is aware of.   A 
few of the Members who are here must 
have been present in the Lok Sabha when 
the debate was there.   When it was pleaded 
that English should be included in the 
Eighth Schedule, in that   context he said it.   
It means that English also is spoken and it is 
not by a small section of the people; it is 
spoken by the Anglo-Indians who run into 
fifty lakhs of people, and if the language of 
fifty lakh? of people is not to be included in 
the Eighth Schedule, there is nothing in 
saying that Hindi  also is not a language of 
India.   It might have come from other 
countries, but now the English language 
must be regarded as one of our own 
languages.    The reason is  : Don't regard 
anything as foreign. We take to fashions 
which are foreign. We have the hair-
cropping    which    is    foreign.    We have 
got shoes which are foreign. We have the 
foreign Caravel le and so many other things. 
We want foreigners to come and help us in 
so many ways.   Now are   they   not 
foreign?  Do you accept that theory? No. 
We say 'mobility'.   We have to get  them 
and we have to get our own things also. 
Therefore, Sir, to say that English is a 
foreign language, to that I am opposed. To 
that I can say that it has become our own 
language as much as our other languages 
are. In the long run Hindi, for example, 
which is the largely spoken language, it 
might possibly be the language of other 
countries also, they might adopt it.   Now 
the Hindi language by nature is good, sweet 
and all that; the only thing is, see here. 
There is no rule and rhyme, and you have 
seen in this House that some people speak-
ing   the Hindi language, they don't submit 
to any rules or any regulations. Even when 
you say, "Order" order, there is no order. 
They rise on points of order, the reason 
being that Hindi language is a martial 
language.  They don't care. (Interruptions). 
Yes, yes, they have got martiallity; the lan-
guage is such a language, it does not care 
for anything.    Hindi language is such a 
language in that sense   that they don't obey 
any rule, any reason, any    rhyme. But they 
will talk all rule and rhyme.  For example, 
we can see on the roads people going 
without bell, without brake, on a cycle with 
a whole family, with a bundle of 
broomsticks also with them.   And  in our 
side nobody can go on a cycle without light, 
without brake.    Here it is because they 
don't mind breaking the law, because Hindi 
language is such and Hindi people 

are such that they want to assert their own 
right in that way. 

(Time bell rings) 
Please excuse me, I am finishihg up. 
Now, Sir, the Hindi language will not 

come to any set rules because it is in its 
initial stage; it is the most infant language 
in India, and I cannot say that other 
languages are major languages or some-
thing like that. Why I say 'infant lan-
guage'? It is because it is not yet fully 
developed. Because it is an infant language 
they have passed on the baby to us for us 
to rush it through ... 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : It is time to wind up. 

SHRI N. R. MUNISWAMY : And we 
cannot do it without bestowing proper care 
on it. 

Please excuse me, Sir. I am winding up. 
I won't take to other methods. I will with 
your indulgence just take a minute or so. I 
am closing it. Therefore, Sir, I shall not 
take such time of the House. The Bill and 
the Resolution are such and the Resolution 
conflicts with the Bill and that they do not 
satisfy any of us, not even one section of the 
people, and I would be happy if they 
withdrew at least paragraph 4 of the 
Resolution and see that the original Re-
solution is restored. In the Bill also there 
should be a fundamental change substi-
tuting "shall" in the place of "may" for 
which amendments have been tabled. In 
the other speeches made from this side— 
Members have been dishonest to themselves. 
They may be loyal to the party but one's 
conscience is to be respected. I only re-
quest that this will be considered by the 
Home Minister. As regards equitable distri-
bution or diminution of this burden, how he 
is going to eliminate, in what way he is 
going to do, I do not know. With regard to 
this translation I have brought up the ques-
tion of the mobility not going to be main-
tained and stagnation taking place. I feel 
that it would fail in the long run to achieve 
mobility and expedition. Thank you. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : May I request hon. 
Members to co-operate with the Chair and 
limit their remarks to ten minutes, because 
there is still a large list of hon. Members 
who want to take part in the debate ? Mr. 
Ramaswamy. 

 



5195 Official Languages [RAJYASABHA] {Amendment) Bill, 1967 5196 

 
SHRI V.V. RAMASWAMY(Madras): 

Mr. Vice-Chairman, Sir, [riseto oppose the 
Bill. Our Chief Minister, Thiru An-
nadurai, has already communicated to the 
Government of India his Government's 
considered opinion on the Bill when it was 
circulated to that Government. Their 
fundamental stand is that nothing short of 
an amendment to the Constitution 
embodying the assurances given by the 
two successive Prime Ministers of India 
would satisfy them. But anyhow the Bill 
has been passed by the Lok Sabha and is 
now under consideration by this august 
House. 

I am not going into the details and I 
want to be as brief as possible to give my 
opinions about that. Before we attained 
independence we used the English language 
as a convenient tool and vehicle of expres-
sion for all our deliberations. Sir, when I 
was a school student, first of all I come 
across an English verision of the Gitan-
jali. I was very proud of it and tried to 
learn and understand it, and when Gurudev 
Rabindranath visited Madura, I had the 
proud privilege of meeting him in 1912 or 
1913, I do not remember, It was in 1914 
that I attended the session of the Indian 
National Congress in Madras where I 
heard the roaring voice of Suren-dranath 
Banerji in English. A year later, in 1915, 
Gandhiji, fresh from Africa, came to 
Madras, and we students had the honour of 
receiving him and hearing him speak in 
English through which we learnt all his 
activities in South Africa.    Then came 

Pandit Madan Mohan Malaviya in Con-
nection with the starting of the Banaras 
Hindu University, and we heard him in En-
glish. We have also heard Bipin Chandra 
Pal, Lokmanya Tilak, Netaji Bose and also 
Chittaranjan Das, all through the English 
language. Then our freedom struggle began 
and Gandhiji entered the arena. He said 
that until and unless the masses were 
roused and made to feel the urge for 
freedom there would be no mass struggle 
in the real sense of the word and there 
would be no real cohesion and unity among 
the masses. Therefore, he proposed and 
advised that every State, or rather the 
people of every Province should from 
themselves into linguistic Provincial 
Congress Committees. Accordingly these 
linguistic Provincial Congress Committees 
were formed and we had in Madras the 
Tamilnad Congress Committee, the Andhra 
Pradesh Congress Committee and the 
Kerala of Malabar Congress Committee. 
The fundamental idea was that through the 
regional language alone could the people 
be roused. And then time went on. The 
struggle for freedom was continued. And 
yet, in spite of the attempt at the 
propagation of Hindi and other languages, 
all the deliberatins were going on in 
English. Some attempt was made to 
propagate Hindi on a voluntary basis. I can 
assure my hon. friends here that although 
hundreads of people studies and learnt 
Hindi through the Dakshina Bharat Hindi 
Prachar Sabha in the South, you can take if 
from me that those who passed their tests 
only used that languages for some 
particular purposes. A few of them did it 
and the rest had no use for that language at 
all. You know for post graduate studies 
many persons learn German, French and so 
on, and immediatly they get their degrees 
they forget those languages also. That was 
the case with Hindi also as for as these 
people were concerned. 

As soon as we attained freedom the 
Constituent Assembly was formed where, 
after a bitter struggle due to the stiff 
opposition from the people of Madras, 
Hindi was adopted as the official language. 
Still, in order to assuage the feelings of 
south the English language was allowed to 
continue as the associate language. But 
suspicions were lingering and the actions 
of the Government of India and of the 
Northerners increased those suspicions, 
that somehow or other they would bring in 
Hindi as the compulsory language as soon 
as they could. I may say that we are not 
enamoured of English. We are very much 
attached to our own ancient language 
Tamil which is more than 
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5,000 years old. But we want English to 
continue for some time more. We want it 
to continue till a common link language is 
developed by itself. And then you formed 
the linguistic provinces and naturally the 
Education Minister gave the bait to the 
states—each a crore of rupees for 
developing their mother tongues to be the 
media of instruction. These languages were 
to be the official languages and the media 
of instruction. Therefore, they would be 
encouraging them. Every State will be deve-
loping its own language as the official 
language and as the medium of instruction. 
So where does the link language develop? 
Where does the link language come in? 
My friends have been telling us that when 
they go to Rameswaram they meet people 
who speak to them in Hindi. I may tell my 
friends that there are certain professional 
purohits who know almost all the 
languages of India. These professional 
purohits come in advance a few hundred 
miles, receive the pilgrims and take them 
to Rameswaram or other places in the 
South. Likewise many of our people from 
the South have come up to Banaras and 
other sacred places in the North and there 
are purohits on the banks of the Ganges 
who speak Tamil. Do I take it that Tamil 
has, therefore, spread in Banaras? Some 
four years back I had been to Haridwar and 
when I walked into a hotel for meals 
though the people were dressed in the 
northern style they accosted m; in Tamil. 
There are persons from Malabar who run 
hotels and they know so many languages. 
People from the South come and when 
they see that a hotel business will be 
lucrative they start it and they can speak 
Hindi Tamil, Telugu, Malayalam and even 
Sanskrit. Therefore, we cannot say that just 
because here and 'here we find some 
professionals speaking a particular 
language, therefore, that language has 
spread there. My own people in Bombay 
were talking in Hindi and Gujarati before 
Bombay was carved out into a separate 
State. Now they are learning Marathi. My 
relatives in Trivandrum speak Malayalam. 
My granddaughters in Vijayawada speak 
Telugu as sweetly as any Andhra and my 
grand son in Calcutta speaks Bengali. 
Other relations of mine in Agra, they speak 
Hindi. So this is all for ordinary purposes, for 
commercial purposes. It is this politics that 
makes all the trouble. The common people, 
the business-men, they are not worried 
about this link language business. They 
may want to aporoach a particular business 
man or a particular government department 
and so they learn and used the language of    
the      State.    They    become    profi- 

cient in that language. Now you say there 
should be a link language. Very well, there 
shorld be a link language. But this 
language should be a link, between the 
hearts of people. It must grow gradually. 
The Prime Minister said that English should 
be retained for international purposes, it 
should be a pipe line for international 
things to comi from the West to Delhi. 
Why not you kindly extend tha* pipe-line 
to Madras also so that we may also draw 
knowledge through that? If you want to 
have English for international purposes 
then necessarily you will be having an 
English Department and a Hindi 
Department in your offices. Why should I 
not use that English Department ? 
Therefore, we say, let the link language 
come up gradually. Let it grow. But let 
English continue for some time more. Sir, I 
will be finishing in a minute or two All the 
trouble is about the assurances given and 
about the word "shall". Prime Minister 
Nehru should have immediately brought in 
an amending Bill. Then there would have 
been no trouble. That would have been 
enough. Or as soon as independence was 
attained they should have said Hindi alone 
should be there and in the popular 
enthusiasm everybody would have agreed. 
You failed to do that and now people ask 
for assurances. The assurances given could 
not be kept. Prime Minister Nehru passed 
away. There were agitations. Again 
assurances were given by Shri Lai Bahadur 
Shastri.But what is the nature or use of 
your assurance ? I am not pleading for 
privy purses of the Princes or Maharajas. 
Sardar Patel gave assurances to them, but 
the other day the Home Minister said that 
the resolution of the All India Congress 
Committee was a mandate to abolish privy 
purses, which should be carried out by the 
Government. Likewise if in the ensuing 
session of the All India Congress 
Committee at Hyderabad a resolution is 
passed that Hindi alone should be the 
official language, then he will come and say 
a similar thing aboi t Hindi also. Where 
will be your assurances then? lherefore, I 
insist that there should be an amendament. 
Shri Lai Bahadur Shastri gave the people 
certain assurances. Poor man he could not 
carry them out because he passed away. Mr. 
Chavan says that everything depends upon 
implementation. But I know how an Under 
Secretary was able to send a Cabinet 
Minister out of his office, in 1965. The 
noting was done in Hindi even up to the 
Joint Secretary level and everything was 
approved. When it was brought to the   
notice of the highest   authority— 
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[Shri V. V. Ramaswamy] 
Sastri—the objection was ruled out. 
Therefore, the Tamilian Minister had to 
resign. Now you see how things are 
implemented, I gave notice of a Bill to 
change the name of Madras State to Tamil-
nad. But the Secretariat people told me 
that under the rules I should do it in Hindi. 

SHRI A. D. MANI : Not rule, but 
convention. 

SHRI V. V. RAMASWAMY : 
Whatever it is, you are imposing it on me. 
If I do not carry it out then you will ask 
me to stand up on the bench, just as one 
asks a schoolboy, or to get out, your name 
is struck off the rolls. Sir, we have lost 
faith. When Shrimati Indira Gandhi came 
in we had great hopes, she being the 
daughter of a great Prime Minister. She 
came to Kodaikanal some four months 
back and the students of Madras wanted to 
demonstrate. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Ramaswamy, it is 
time for you to wind up. 

SHRI V. V. RAMASWAMY : Yes, 
Sir. And the great Annadurai told the 
students, "No. You should not do it. We 
can trust Shrimati Indira Gandhi. She is 
the best advocate of the non-Hindi 
people." So everybody became quiet. She 
came and went. We expected some 
fruitful decision. We expected something 
hopeful. And now the Bill has come. If 
Bill alone had been left we would not have 
troubled. But Shri Raj-narain and others 
made in her parliamentary constituency a 
successful revolt against her and this gave 
a jolt to her and this has resulted in these 
amendments which have now been 
accepted. So how can we have faith in 
them? Today she spoke about the 
Australian Prims Minister. Very good, but 
she spoke in Hindi. This is how Hindi is 
coming in surreptitiously. How can we have 
faith in their assurances? If you make Hindi 
necessary for appointments then we will 
be left out. Mr. Chavan said Hindi or 
English. We have lost faith in all that, we 
are not going to believe that. We do not 
want to decry Hindi or English. Leave us 
quietly for some time more. That is our 
plea. Anyhow we want to win the 
confidence of this House, and take if from 
me that we will never be a party to secede. 
We will never allow any circumstances to 
develop by which our relations become 
strained, but by your own actions, by your 
own attempts at compulsion you will allow 
un- 

necessary and unwanted situations to deve-
lop when you yourself will say : "Baba, 
will you please get out?" 

 
"Let us not forget that whatever 

decision is taken with regard to the 
question of language, it will have to be 
carried out by the country as a whole. 
There is no other item in the whole 
Constitution of the country which will 
be required to be implemented from day 
to day, from hour to hour, 1 iiiignt even 
say from minute to minvte in actual 
practice. Therefore Members will 
remember that it will not do to carry a 
point by debate in this House. The 
decision of the House should be accept-
able to the country as a whole. Even if 
we succeed in getting a particular 
proposition passed by majority, if it 
does not meet with the approval of any 
considerable section of people in the 
country, either in the north or in the 
south, the implementation of the Con-
stitution will become a   most   difficult 
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problem. Therefore, when any Member 
rises to speak on this language question 
I would request him most earnestly to 
remember that he should not let fall a 
single word or expression which might 
hurt or cause offence. " 

"A very wise man, the Father of our 
Nation, thought of this question, as he 
thought of so many important questions 
affecting our national future. He paid a 
great deal of attention to it and    
throughout    his    career he 
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went on repeating his advice in regard I to 
it. Now that showed that, as with { other 
things, he always chose the fundamentals 
of our national existence. Almost 
everything he touched, you will re- [ 
member, was a basic thing, was funda-
mental thing. He did not waste time, 
thought or energy o%er the superficial 
aspects of our existence. Therefore be 
took up this subject in his own inimitable 
way, thinking of it always not as a literary 
man, though he was a very great Hteraty 
figure, possibly unknown to himself, but 
always thinking in terms of the future of 
the Indian people and the Indian nation, 
how to build it up brick by brick, so that 
we can get rid of the evils that purused us. 
Whether those evils were foreign 
domination or poverty, or inequality or 
discrimination amongst ourselves, or 
untouchabi'ity or the like, he put this 
question on that same high level and 
looked upon it from the point of view of a 
step which might either help us to build a 
powerful and enlightened India or be a 
disintegrating or weakening factor. 

 

Now the first thing he taught us was 
this: that while English is a great language 
—and I think it is perfectly right to say 
that English has done us a lot of good 
and we have learnt much from it and 
progressed much—nevertheless no 
nation can become great on the basis of 
a foreign language. Why? Because a 
foreign language can never be the 
language of the people, for you will have 
two strata or more—those who live in 
thought and action of a foreign i ongue 
and those who live in another world So. 
he taught us that we must do our work 
more and more in our own language." 

 
"The last thing in this matter to which 

the Father of the Nation drew our 
attention was this, that this language 
should represent the composite culture 
of India. In so far as it was the Hindi 
language it should represent that com-
posite culture which grew up in Northern 
India where the Hindi language specially 
held sway; it should also represent that 
composite culture which it drew from  
other parts of India." 

"We took to English obviously be-
cause it was the conqueror's language,, 
not so much because at that time it was 
such an important language, although it 
was very much important e\en then, —
we took to it simply because we were 
dominated by the British here, and it 
opened the doors and windows of 
foreign thought, foreign science etc., 
and we learnt much by it. And let us be 
grateful to the English language for 
what it has taught us. But at the same 
time, it created a great gull between us 
who knew English and those who did 
not knew English and that was fatal for 
the progress cf a nation. That is a thing 
which certainly we cr.rrot possibly 
tolerate today. Hence the problem. 

However good, however important, 
English may be we cannot tolerate that 
there should be an English knowing 
elite and a large mass of our people not 
knowing English. Therefore, we must 
have our   own language." 
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SHRI    BHUPESH GUPTA  :     The 

Congress Party seems to be in utter con-
fusion over this matter. 

 
"Mr. Chairman this question which is 

before the House has been discussed in 
the other House and in the country for 
some considerable time. Criticism has 
been made, I believe, in this House also 
of the fact that this does not fulfil or 
carry out the assurances or pledges that I 
gave, I confess, Sir. that 1 am wholly 
unable to understand that criticism. 
What is this Bill? It is essentially a Bill 
removing a certain, barrier in the 
Constitution which laid down that 
English would practically cease to be 
the official language of the Centre after 
1965. It removes that barrier. It does not 
put another date even except to sav that 
in ten years' time there should be 
consideration of how Hindi has 
progressed and other questions like that. 
I should have thougnt that that in itself 
was as much as one could expect from 
any point of view, and it was suggested 
that one should put in in the form of a 
statue, when this matter comes up, that 
it should only be decided by 
representatives from the non-Hindi 
States in India. I have been unable to 
understand how this kind of thing can 
be put down in a statute. That would 
create and extraordinary situation and 
would be a wrong precedent, I think." 
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THE VICE-CHAIRMAN (SHRI M. P. 

BHARGAVA) : I am sorry the hon. 
Member has not exercised the restraint 
which he should have exercised on him-
self. He has encroached upon other 
Members' time. Mr. Jairamdas. 

SHRI JAIRAMDAS  DAULATRAM 
(Nominated) : Sir, the atmosphere of the 
house as generated by the last speaker, 
who of course spoke with the greatest 
sincerity of feeling, makes me hesitant to 
express fully what 1 would like to express. 
Still 1 will try to do my duty and speak 
briefly and as quietly as I can. 

I, along with so many other Members 
of this House and the other House, had 
also functioned in the Constituent 
Assembly and I rember the night when we 
reached a complete deadlock on the ques-
tion of the official language. On no other 
issue were the differences so acute as on 
this issue. We were afraid that the differ- 

ences seemed to  be so irreconsiliable that 
the Constituent Assembly would    break. 
After having fought the British, we,   the 
representatives of the   people, were not 
able to come to an arrangement   on this 
question of our official language.   Some-
how the leadership of the time saved the 
situation and the matter was adjourned to 
one and a half year, not deliberately ad-
journed for that length of time but because 
they realised that  they must  come  to a 
settlement of this question before they could 
frame the Constitution properly.   And so 
one of the basic issues which came up was 
the language issue. Which was thelanguage 
that  was to become the official language? 
Hindi. But   on that there was no settle-
ment. A compromise was achieved, after 
discussions over months   in   committees 
and sub-committees, that the Hindi would 
be a representative   Hindi.   It would be a 
Hindi which would also represent   the 
other languages in the country. Jt was after 
that that    article 351  and   the Eighth 
Schedule came into existence. That  is, the 
official language was to be what I call 
National Hindi. 

Mr. Vice-Chairman, Sir, I can understand    
the emotion    felt   by    speakers whose      

mother-tongue   is   Hindi.   But the   Hindi   
that was   intended to be the official 

language    was    the language in terms of 
Article    351 which    was later on   

incorporated in the Constitution and so also 
the  Eighth Schedule which mentioned the 
sources     from which     that language was 
to   become representative. I    do not want 

to blame anybody.    It is we who are to 
blame. We  did not try to see that in the   

course of these 19 years this Hindi should 
have become in form National Hindi sc 
that all the representatives of the other  

linguistic   groups may feel that they would 
also be in the picture in this language.   We 

could evolve a representative language 
taking   something from all those 

languages.    Some    other mistakes also 
were made.   But as I   said, I blame 

nobody, and the situation went from bad to 
worse. But when we decided upon the 
above compromise,  I   remember  the 

atmosphere of   the  Constituent Assembly. 
There was, if I mistake not, only one   
solitary    dissentient   in the whole 

Constituent    Assembly    and   that   was 
Seth   Govind Das who again recently re-
gistered this  dissent.   All   the others ac-
cepted that National Hindi, in   terms of 

Article. 351, would be the official language 
though   it   was  put down as Hindi.  But 
Article 351   and the Schedule were   also 

there to operate as one whole. 
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At the present time we are facing the 
same question again. But the atmosphere 
in which we are discussing it is not the 
atmosphere which we had then, T consider 
that behind this issue of the language is a 
larger, more fundamental, more basic 
issue, and that issue is political, that issue 
is about the dominance of the national 
sentiment   in the heart of each one of us. 

After all, our nation is a composite 
nation. We cannot get away from that fact. 
If I may use a simile or metaphor, the 
nation is very much like a garden with 
multi-coloured, multi-scented flowers. It is 
a composite nation. It is a union of units 
each representing its own variety. Now, in 
such a situation, we must develop the 
feeling that we are a national family. If we 
are a national family, then in a national 
family there is place for elders, there is 
place for youngsters, there is place for the 
weaker and the stronger, there is is place 
for the richer and the poorer. We must 
develop that national sense. Since then we 
have begun to lose it. Today we are in my 
humble opinion, certainly strengthening 
Hindi in the Hindi regions. We are also 
strengthening, to some extent Hindi in the 
Indian Union administration. But I feel 
that we are weakening the structure of the 
national sentiment. 

We are really suffering in one direction 
while we are gaining in another direction. 
We see exactly what is in front of us. Do 
we not see what is in front of us? We see 
how some of our friends in U.P. or in 
Bihar or in Delhi are functioning. We see 
also how Madras and some other parts of 
India are reacting. If we function in this 
manner, we may appear to solve the 
language' question, but we will create far 
bigger problems before us. I, therefore, 
suggest that, having that as our basic 
consideration, we have to function as a 
national family unless we have made up 
our mind not to function as one family. In 
tnat national family, surely, even 
Nagaland has got its place. Pt. Jawaharla] 
Nehru did the greatest act of 
statesmanship in creating a state even for 
that small area. There is a place also for 
our Tamil friends, also for our Anglo-
Indian friends who fought so bravely 
againrt Pakistan only two years ago, 
whose mother-tongue is English, and 
whose mothers anciently were our own 
Indian sisters. Therefore, what I say is let 
us function as a national family. 

In   this  context   T   would  like to say 
oneortwo words about the English langu-
age   and    our    approach    to the Hindi 
8—4 R.S./68 

language. Let us not continue to feel that 
we are slaves. Let us not continue to feel 
that the British are ruling over us. Those 
days are gone. The British are gone. If we 
have not the sence of being free men, if we 
have not the sense of living in a free 
country, we will never be able to function 
properly, suitably and satisfactorily. I use 
English but I have not the sense of being a 
slave. I do not fee] that I am using any 
master s language. I am using a language 
which has utility value, not a mere library 
language: it is not only a language for 
international contact but it is a utility 
Jangage. In what sense is it a utility 
language? First of all, let me put it plainly 
that it is a utility language for inter-
communication between one section of 
Indians and the othersections to day. It 
may not be hereafter. But to day it is the 
instrument of inter-communication among 
the intelligentsia and the top leaders who 
do count. The masses also count but they 
are also influenced, instructed and guided 
by the top leadership in every party in every 
country. For the top leadership of tne 
country in the cultural, political, economic, 
educational and other spheres, the inter-
communicating link with a section of our 
own Indian brothers, who are members of 
our own family, happens to be to day and 
for some time English. Now look at what is 
happening after freedom? What is our dress 
? Even the strongest supporters of Hindi, I 
find, are dressed to day in the western dress 
or the English dress which we copied from 
the English. I also find that the students 
who are creating all kinds of interesting 
events in this country are mostly putting on 
English dress. There is a tremendous rush 
for the English and the western form of 
dress and western modes after freedom. That 
is all a question of choice. They are not 
copying the British because they wen our 
masters. They do it out of free choice. 
Because they find it easy, convenient and 
advantageous from the utilitarian point of 
view, they wear such   dress. 

Let us, therefore understand that our 
approach about English must not be on the 
basis of any sentiment. We must, as 
politicians rise above that kind of sentiment 
and prejudice if that sentiment and 
prejudice is irrational and is coming in the 
way of unity. Therefore, I say that we must 
give a place in our political thinking, in our 
political action, and in our legislation, to 
the factor that a part of the Indian nation is 
thinking in a particular direction. We must 
go to the utmo?t length possible to bring 
them towards us. 
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[Shri Jairamdas Daulatratn] 
I request the Government that what they 
have not done these 19 years, they must 
start doing from to-day, that is, from today 
the Hindi language must in terms of Article 
351 begin to be representative of all the 
languages which are in the Eighth 
Schedule. After all, what was Mahatma 
Gandhi's way of dealing with won oppon-
ents? He never appealed to the brain or the 
mind of the opponent except through his 
heart. He functioned in an affectionate 
manner. He functioned in a reasonable 
manner. He functioned in a receptive 
manner. And that enabled him to persuade 
his opponents to see his point of view. I do 
say that our own approach to our friends 
who are to-day against Hindi must change. 
There must be no coercion, no incidents of 
the type which have disfigured U. P., Bihar 
and Delhi. After all, what are we come to? 
Delhi is a cosmopolitan town. Delhi is an 
international town in a sense. How can we 
say that every car in this city owned by 
anybody, Hindi-speaking or not, must have 
only a Hindi number-plate? We can 
persuade people about Hindi language, and 
see to it in due time. But you cannot do it 
by force in in the street. And I do not think 
that you are raising the prestige either of 
Hindi or of the Hindi-lovers or of the 
country by this attitude. After all, Delhi is 
an international city, a cosmopolitan city. 
There are friends here from every part of 
India and the World. So I request that our 
approach with regard to Hindi must also be 
one of affection. Let us cut out all coercion 
in our action and let us not even appear to 
be coercive. Let us now make our Hindi as 
representative as possible. Let us draw 
material from all the languages and enrich 
Hindi. That is the true Hindi of which we 
should be proud. And when I speak Hindi, I 
will be using words of Bengali, Marathi, 
Gujarati, Tamil and words of other 
languages, Sindhi also. And 1 will feel one 
with their speakers. That feeling of oneness 
cannot be created by a language which is 
entirely based on the idiom of a particular 
region. That is the basic difficulty with us. 

Now we fought the British. We made 
many sacrifices—I do not want to mention 
them. Lakhs of us went to jail, faced 
shooting and prison life and lost property. 
And now the British are gone. Let us look 
at the state of our country after these 20 
years. Let us not forget that other people 
are also looking at this great India, this 
great India of Gandhiji and Nehru. Let us 
see what we have made of our country. 
How many focii of division, 

focii of discontent, focii of discord are 
there? Let us see what is happening. Are 
we going to create one after another more 
and more forces of disintegration? So I 
would request you to look at this matter from 
a larger, broader, and a political and 
national point of view. The interests of the 
country as a whole means as a whole. It 
does not mean the majority. {Interruption 
from the Visitors' Gallery) For God's sake, 
do not interrupt. 

That nation is a nation which cares for 
the smallest minority. It is when the 
smallest minority is taken care of that a 
nation is a nation. A family is a united 
family when that family takes care of the 
weakest member of it. Therefore, I suggest 
that in this matter we should not create more 
complications. We have our problems. We 
have problems of poverty, problems of 
land reform and problems of many other 
types, cultural, political, economic, etc. 
and we all forget that there are certain 
international complications on our East 
and on our West. We seem to forget all 
that. In themidstofthat.we are functioning 
like this. I, therefore, request that whatever 
may be the decision which Parliament may 
arrive at, let us start making... 

SHRI M. H. DHARIA (Maharashtra): 
Sir if I may interrupt him, you know just 
now from the Visitors Gallery, one 
stranger threw some leaflets here and 
shouted slogans. Sir, this sort of incident 
took place in the Lok Sabha also. This is 
absolutely unfair and this is not according 
to the decorum dignity and the traditions 
of this House. So necessary action should 
be taken against that person. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Yes, they are taking 
proper action. 

SHRI JAIRAMDAS DAULATRAM : 
I will conclude in one minute. Let us, 
therefore, with the largest possible heart 
approach this question of Hindi when we 
go to friends in Madras, Nagaland and 
elsewhere. I, therefore, say that unless our 
approach is different from to-day, we will 
create more complications even for Hindi. 
To-day there is greater resistance against 
Hindi, than there was a few years ago. Let 
our approach be friendly, let our approach 
be as to a member of our own family, a 
member of our own nation. Then, I am 
sure, gradually and gradually, the 
opposition will vanish. Let us not argue 
with them about this matter. Let us act 
correctly ourselves and leave it to have it 
effect on the other party's  mind. 
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"The linguistic policy of the Soviet 

authorities has a double objective: it 
consists, on the one hand, in developing 
the national languages by enriching 
them, and, on the other, in making 
Russian the 'second national language' of 
all the non-Russians. They appear to 
hope that, in time, Russian will become 
the supernational language spoken by the 
most advanced elements of the 
population of the Soviet Union." 

 
"There is not, however, any question 

of the local languages disappearing. 
'Advanced' Muslims do not lose the use 
of their mother tongue; they simply 
become bilingual, Russian being the pro-
fessional and administrative Language 
while the national languages only used 
outside working hours." 
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SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, just now my friend was re-
ferring very much to Russia but I may tell 
him if he refers to the Russian literature, 
the book which is published in Russian, he 
will find that after the Revolution Lenin 
was approached on the question of 
language. Some people asked "What to do 
with the Russian language?" He said, "Do 
not try to force it. Let people voluntarily 
accept it and let the other languages of the 
various nationalities also grow." The   line   
they   pursued   is one   of per- 

suasion leaving it to the people to bring 
about other changes in their socio-econo-
mic and cultural life so that the language 
could establish itself. 

SHRI TARKESHWAR PANDE : But 
there was dictatorship. There is no 
question of persuasion. 

SHRI M. VERO (Nagaland) : Mr. 
Vice-Chairman, Sir, the Language Bill 
which is before the House has been thorou-
ghly discussed and debated in the other 
House, and in fact they have already 
passed the Bill. Though there is very 
limited scope for us to bring any amend-
ment to this Bill, yet, I as a Member of this 
House would like to express myself frankly 
about the merits and demerits of the Bill 

At the outset I feel ashmed of those 
leaders who are exploiting the sentiments 
of the student community under the pretext 
of the Language Bill. A lot of distruction 
has been done by the students in many 
Hindi-speaking States including Delhi, the 
capital of India. It is really regrettable that 
many of our leaders believe and take pride 
in the destruction of national property and 
are also creating a law and order    situation 
in the country. I warn 
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[Shri M. Vero] 
those leaders who are fomenting trouble all 
over the country on this issue. It is really a 
pity that they work only behind the scene 
and let other innocent people suffer for 
their selfish   political ends. 

The framers of the Constitution of India 
in fact made an initial mistake by 
recognising too many official languages in 
the country. When the mood of the country 
was in favour of Hindi to be the official 
language of India, they should have chosen 
only Hindi and English to be both official as 
well as link languages. Any hasty decision 
on this issue will have many deplorable 
consequences at the present moment in the 
country. There can be no two opinions as 
far as the national language is concerned. 

India being a sovereign country, it must 
have a national language of its own, and in 
the Constitution of India it is clearly written 
that Hindi will be the official language of 
India and that, at the same time, equal 
importance should be given to all the 
regional languages. But we should 
remember that language is not anything 
which can be manufactured in a factory 
within a certain period of time. It has to 
grow through long process like human lives. 
Therefore, English has to continue for an 
indefinite period at both the Central and 
State levels. English is as much an Indian 
language as any other Janguage of India, 
because it is the mother tongue of millions 
of people including a recognised Indian 
minority, the Anglo-Indians. Recently, the 
Governments of both Madras and Nagaland 
have decided to have English as their 
official language in lieu of regional 
language. Therefore English becomes an 
Indian language, also because both 
Nagaland and Madras and also the Anglo-
Indians are very much within the Indian 
Union. If English is called a- foreign 
language, then all other regional languages 
are foreign languages to one another. That 
means—I can predict that India may 
become a nation without any language. 
Strictly speaking, English is a part of our 
language. Therefore, there is no justification 
for saying that Englishis foreign language. 
In fact, English is like a mirror through 
which the non-Hindi-speaking people can 
see Hindi, and if English is destroyed, then 
Hindi language is gone for ever. Those 
people whom I will call Hindi fanactics 
want to impose Hindi on others and exhibit 
their supremacy in the name of "One 
India", and naturally, reaction is bound to 
come. Let us   therefore   examine   this   
problem 

dispassionately so that we may maintain 
the importance of Hindi as well as the un ity 
and integrity of the country. 

As the hon. Members would recall, the 
reorganisation of States on linguistic basis 
has given rise to secessionist tendencies in 
the country. Instead of developing an all 
round India outlook, people are developing 
the spirit of provincialism, and their ideas, 
opinions and thinking are confined to their 
own respective provinces. Since we have 
already committed ourselves to the principle 
of reorganisation of States on a linguistic 
basis, bifurcation of the country has to 
come and we have to apply the same yard-
stick whether they are a majority or a 
minority. 

Hon. Members should remember that 
we have already sown the seeds of disinte-
gration in the country in the formation of 
various sorts of Senas and Shiv Sena and 
Hindi Sena are glaring examples today of 
the disintegration taking place. 

Now, if the medium of instruction in 
the colleges and universities is switched 
over to regional languages, even our 
educational institutions will cater only to 
the needs of their own States and thus there 
will be no contact among the younger 
generation who will be the leaders of our 
nation tomorrow. Now one born in his own 
State and grown up in the same atmosphere 
will always have a narrow outlook. This 
will greatly hamper the emotional 
intfrgra'ion of the people of India. I am 
sure the future generation will find out the 
blunder that we are committing today. 

Sir, it is really amusing to note that 
many of our leaders are sending their 
children eithsr to English standard schools 
or abroad for better education and yet, for 
the sake of political advantage, they are 
preaching for the Hindi language. The 
orthodox Hindi medium schools are 
therefore meant only for the poor people 
of the country. This is nothing but mere 
hypocrisy, and if the country is governed 
in this manner, I do not know how long it 
will take to achieve our goal, viz, 
socialism. 

Today in India unity of all the com-
munities is possible only under the um-
brella of secularism. English is the only 
one language which links all the States in 
India. Once we break this link, we cannot 
talk about the unity and integrity of the 
country. People should remember that in 
our country there are many millions of 
people who  do not know Hindi,   and 
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if any attempt is made to impose Hindi on 
them, there will be chaos, bloodshed and 
revolution. It is therefore necessary that the 
leaders should very calmly and cooly think 
about the consequences as a result of the 
imposition of the Hindi language on others. 
1 would like to remind the House that 
people in the Eastern region of India are 
restive otherwise, and if we start imposing 
Hindi on them, we would be giving them a 
good handle to strike at the Centre. This 
aspect of the problem is not only political 
but human also. Good sense should prevail 
in the minds of Hindi-speaking people so 
that the non-Hindi-speaking people may 
also learn the Hindi language as a necessity, 
but not as compulsion. Unless and until we 
create this climate of goodwill among the 
non-Hindi-speaking people. Hindi will 
never become the official language of India. 

Lastly Nagaland State has decided to 
have English as their official language for 
many reasons.    Firstly, there are    about 
twenty    dialects in Nagaland and none of 
them has been  included in the Eighth 
Schedule as the official language of India. 
Secondly, Sir, English is the only language 
which was   taught to the  people in high 
schools and colleges.  All official  transac-
tions   are carried on in English. Thirdly, 
people    have just started learning Hindi in 
schools and therefore  it   will take at least 
dozens of years to attain the proficiency in  
Hindi. In view of all  these   practical 
difficulties the   Government of Nagaland is 
bound to adopt English as their official 
language but, side by side, Hindi will be 
taught    in all institutions in Nagaland. And 
while Nagas are trying hard to learn Hindi 
with good intentions, if any attempt is   
made to impose   Hindi on  the Nagas by the 
Union Government with the influence of   
those   conservative     Hindi-speaking 
leaders, the entire people    of Nagaland will 
launch a revolution against the Union 
Government. This is a war   of language. 
Therefore, the Nagas must resist the Hindi 
aggression with alltheir might and resources, 
and I am    sure the non-Hindi-speaking 
races will win the victory.   If the Govern-
ment of India    wants the entire border 
people    to be    with them, no attempt 
should be made to impose Hindi   on those 
people. On  the other hand, a special pro-
vision   should   be made   in the Constitu-
tion to allow them to have English as their 
official language till such time as the people 
are capable of carrying on the administra-
tion either in Hindi or any other language of 
India.  Secondly,  I  wish     that  some 
provision should be made for the state of | 

Nagaland, in view of the decision made by 
the State, to have English as its official 
language and also make it possible to 
communicate with all other states includ-
ing the Centre in English. Lastly, in order 
to speed up the process of learning Hindi 
in non-Hindi-speaking States including 
Nagaland, a provision should be made so 
that Roman script can be used in place of 
Hindi script which is too complicated and 
difficult for the beginners. But 1 do not 
find any provision in the present Bill and 
therefore 1 would request the Home 
Minister to explain to us as to how this 
problem will be sorted out in time of im-
plementation of the three-language for-
mula. 

With these few words I conclude my 
speech with the hope that thehon. Members 
will realise that the unity and integrity of 
the country is much more important than 
the   language issue. 

MESSAGES   FROM   THE   LOK 
SABHA 

I. THE       UNLAWFUL      ACTIVITIES 
(PREVENTION) BILL, 1967 

II. THE    MANIPUR    APPROPRIATION 
BILL, 1967 

III. THE    INDIAN    TARIFF    (AMEND-
MENT) BILL, 1967 

IV. THE    HARYANA    APPROPRIATION 
BILL, 1967 

V. THE     APPROPRIATION     (NO.   3) 
3ILL,   1967 

VI. THE      APPROPRIATION      (NO. 4) 
BILL, 1967 

SECRETARY : Sir, 1 have to report to 
the House the following messages 
received from the Lok Sabha, signed by the 
Secretary of the Lok Sabha :— 

I 
"In accordance with the provisions of 

Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith the 
Unlawful Activities (Prevention) Bill, 
1967, as passed by Lok Sabha at its 
sitting held on the 20th December,  
1967." 
SHRI BHUPESH GUPTA (West 

Bengal) : Sir, 1 think the time when we 
receive this should be recorded. It is 6-40 
p.m. on 21st December. 


